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1. Introduction:

The Hon’ble NGT vide order dated 16.01.2019 in O.A.No.606 of 2018 in the matter of
Compliance of Municipal Solid Waste Management Rules, 2016 passed various

directions to all the States.

Incompliance with the directions of the Hon’ble NGT order dt. 29.04.2019, the State is
filing quarterly reports on the progress of implementation covering thematic areas as

directed vide order dt.12.09.2020.

The latest compliance status is as follows:

2. Status of compliance of Solid Waste Management Rules, 2016 including Legacy

Waste:

2.1 Details of Solid Waste Management in State:

GHMC 139 ULBs Total (140 ULBs)
Total Garbage Generated 5771 TPD 3,500 TPD 9271 TPD
Total Garbage Collected 5771 TPD 3,500 TPD 9271TPD
% of Garbage Lifted 100% 100% 100%
Total No. of House Holds 22,78,240 25,66,036 48,44,276
No. of House Holds covered 22,78,240 25,66,036 48,44 276
under D2D
% of D2D Garbage 100% 100% 100%
Collection
% of source segregation 15% 39% 27 %
Processing 100% 39% 76%
Door-to-Door Collection and Source Segregation:
Particulars Corporations Municipalities Total
No. of ULBs 140
Door to Door Collection
ULBs achieved 100
) 140
% collection
Source Segregation
No of ULBs 9
achieved 100 %
No of ULBs
14
achieved 75% to







Particulars

Corporations

Municipalities

Total

99%

No of ULBs

achieved 50% to 20 28
74%

No of ULBs

achieved less than 87 89

50%

2.2 Current status, desirable level of compliance and proposals for attending the

gaps:

ltem

Current Status

Desirable

level of

Compliance

Gap between
current

statues and

Proposals for
attending the

gaps with time

in terms of | desired levels lines
statutes
Identification | 140 ULBs have To be Completed Completed
of  suitable | identified suitable | completed by
sites for | sites for setting up | 31.10.2019
setting up | of SW processing
solid waste | facilities.
processing
facilities All the Gram
Panchayats have
identified lands for
setting up solid
waste processing
facility and sanitary
landfill facilities
individually or on
cluster basis.
Ensure door|e100 % (100% | 100 % door to | Completed Completed.

to door
collection of
segregated

waste and its
transportation

in covered

door-to-door
collection of un-
segregated
waste)

¢100 % Door to

door collection

door
collection by
31.10.2019







ltem

Current Status

Desirable
level of

Compliance

Gap between
current

statues and

Proposals for
attending the

gaps with time

in terms of | desired levels lines
statutes
vehicles to| achieved in all
processing or | GPs.
disposal
facilities. ‘
Enforcing e27% of source 100% of 73% of source | Waste
waste segregation is source segregation | Generators are
generators to | achieved. During | segregation properly
practice present quarter educated to
segregation source practice the
of bio | segregation has segregation of
degradable, decreased. waste by
recyclable, 100 % source conducting
combustible, segregation various
sanitary achieved in all awareness
waste the GPs. program.
domestic
hazardous
and inert
solid wastes
at source,
Setting up of | 14 ULBs that are | As per SWM Secured One Waste to
solid waste | close to | Rules, 2016, | landfills have |energy plant of
processing Hyderabad, send| processing | to be provided | capacity 19.8
facility and | the waste to MSW | facilities and | by 139 ULBs. | MW is under
sanitary processing facility | landfill have | Regional level | construction. The
landfill at Jawaharnagar. to be Sanitary construction  of
facilities 4 ULBs-Medchal, | provided by - | Landfill facility | first boiler is
Jawaharnagar, 14 ULBs needs to be |completed
Kompally and | which have | set-up in | enabling current
Dammaiguda have | morethan | Telangana. cumulative power
scientific facility for 100000 generation
processing wet & | population by capacity of 10
dry waste. 31.03.2018 MW.
Another 4 ULBs and DRCCs are being
Warangal remaining set-up in balance
Corporation, 126 ULBs, 3 ULBs.







ltem Current Status Desirable Gap between Proposals for
level of current attending the
Compliance | statues and gaps with time
in terms of | desired levels lines
statutes
Narsampet, Parkal | which have 2 agencies — M/s
and  Vardanapet less than Cube Bio-Energy
are floating tenders 100000 and M/s Sagar
separately. population by Motors have
31.03.2019 been shortlisted

Total -274 DRCCs
established in 137
ULBs (136 ULBs -

1892 Nos and
GHMC- 85
DRCCs).

None of the ULBs
have Sanitary
Landfill facilities
except GHMC

and are proposed
to provide MSW
processing
facilites in 52
ULBs in 4
clusters out of 9
clusters.

Balance 78 ULBs
are grouped into
5 clusters and
tender is in
process fo select
agency(/ies) for
undertaking
MSW processing
work. Last date
for tender

submission is 29-

Oct-2020.
Other 4 ULBs
Warangal
(Urban),
Narsampet,
Parakala and
Wardhannapet
will be floating
the tenders
separately.
Since there is
paucity of

suitable land in







item

Current Status

Desirable
level of
Compliance
in terms of

statutes

Gap between
current
statues and

desired levels

Proposals for
attending the
gaps with time

lines

for
up
Sanitary landfill
(SLF), it is
that

reclaimed

the

setting

ULBs

suggested
land
through
Biomining

be

for

process will
assessed

setting up SLF.

Bio-

remediation

or capping of

old

and

abandoned

dump sites.

82,33,505 MT of
legacy dump is
located.

There is no legacy
waste in 16 ULBs
— that are close to
Hyderabad, as the
waste in these

ULBs is regularly

processed.
Legacy dump
treatment (Bio-

mining) in 52 ULBs

has commenced.

To be
completed by
31.03.2021.

Legacy dump
(Bio-
52

has

treatment
mining) in
ULBs
commenced.
Balance 67 ULBs

are grouped into

5 clusters for
allotting the
Biomining  work
on PPP basis.

Last date for bid

submission is 29-

Oct-2020

Tender for
Warangal ULB,
for  undertaking
biomining of

legacy waste is
processed
independently
and last date for
bid-submission is
21.10.20.







Item Current Status Desirable | Gap between | Proposals for
level of current attending the
Compliance | statues and gaps with time
in terms of | desired levels lines
statutes
Ensure Action Plan has|As per SWM |In rest of the |65 ULBs (wih
separate been prepared by | Rules Municipalities | significant C&D
storage, the ULBs for C&D | Ensuring the estimated | waste
collection and | waste separate quantity of | generation) are
transportation | management. storage, C&D waste is | grouped into 6
of collection and | less. It is | Clusters and
construction | Separate site for | transportation | submitted that | Expression of
and storing C&D waste | of out of 139 ] Interest (Eol) has
demolition is earmarked by 12 | construction ULBs in the|been called for
wastes. ULBs including | and State, 127 | ‘Setting-Up &
Greater Warangal, | demolition ULBs have | Operate Facility
Karimnagar, wastes by | population less | for Collection,
Nizamabad and | 08.04.2018. than 1,00,000 | Transportation,
Khammam and on an|Processing and
corporations have average Management of
identified land. generate 2TPD | Construction &
About  11,58,850 — 3 TPD C&D | Demolition (C&D)

MT of C&D waste
was collected so
far and stocked at
desi'gnated
locations in GHMC
from  Aprii  ’18
toSept 2020.
About 4,48,576
MT, 4,67,745 MT
and 2,42,528 MT
of C&D waste were
collected during
the F.Y.2018-19,
F.Y 2019-20 and
F.Y 2020-21(till
Sept’ 20)
respectively.

One C&D recycling

waste.

waste on DBFOT
basis for cluster
of ULBs. The last

date for EOI
submission is
28.10.2020.







Item

Current Status

Desirable
level of
Compliance
in terms of

statutes

Gap between
current
statues and

desired levels

Proposals for

attending the

- gaps with time

lines

plant with 500 TPD
capacity at
Jeedimetla is
under  operation.
Another C&D
facility is under
construction at
Fathullaguda with
capacity 500 TPD.
TSPCB issued
CFE to the facility.
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2.3 Status of compliance with Rule 22 & 24 of the Solid Waste Management Rules,

2016, regarding time frame for implementation.

The Hon'ble NGT vide order dt.14.02.2020 directed the implementation of Solid Waste
Management Rules, 2016 — Rule 22 covering 10 action points by 31.03.2020. The Status
of compliance with Rule 22 & 24 of the Solid Waste Management Rules, 2016 is as

follows:
S. Activity Time Present status of compliance by
No. limit the State of Telangana
from the
date of
notificati
on of
Rules
1 Identification of suitable sites | 1 year | All 140 ULBs have identified suitable
for setting up solid waste sites for setting up of suitable
processing facilities processing facilities.
All the Gram Panchayats have
identified lands for setting up solid
waste processing facility and sanitary
landfill facilities individually or on
cluster basis.
2 Identification of suitable sites 1year | All 140 ULBs have identified suitable
for setting up common sites for set’fing up of suitable
regional sanitary landfill processing facilities.

facilities for suitable clusters
of local authorities under 0.5
million population and for

setting up common regional

Since there is paucity of suitable land
in the ULBs for setting up Sanitary
landfill, it is proposed to set-up SLF on

the land reclaimed through biomining

sanitary landfill facilities or process.

standalone sanitary landfill

facilites by all  local All the 96 identified model Gram
authorities having a Panchayats have identified lands for

population of 0.5 million or

more.

setting up solid waste processing
facilities. 11441 GPs out of 12770
GPs (90 %)

construction of

have completed

compost cum
segregation shed and remaining are in
progress and will be completed by

31.12.2020.







collection and transportation
of construction and

demolition wastes

S. Activity Time Present status of compliance by
No. limit the State of Telangana
from the
date of
notificati
on of
Rules
3 Procurement of suitable| 2vyears | 140 ULBs have identified suitable
sites for setting up solid sites for setting up of suitable
waste processing facility and processing facilities.
sanitary landfill facilities. All the 96 identified model Gram
Panchayats have identified lands for
setting up solid waste processing
facilities.
11441 GPs out of 12770 GPs (90 %)
have completed construction of
compost cum segregation shed and
remaining are in progress and will be
completed by 31.12.2020.
4 Enforcing waste generators | 2years | The % of segregation decreased to
to practice segregation of 27% in the achieved from Jul’ 20 —
bio degradable, recyclable, Sept’ 20.
combustible, sanitary waste IEC activities are regularly conducted
domestic hazardous and to inform, educate and motivate waste
inert solid wastes at source, generators to practice the segregation
of waste.
ULBs in Telangana have
undertaken 10 day ‘Pattan Pragati’
program with prime focus on
urban sanitation, greenery and
beautification.
5 Ensure door to door| 2years | Completed.
collection of segregated
waste and its transportation
in covered vehicles to
processing or  disposal
facilities.
6 Ensure separate storage,| 2years |65 ULBs are grouped into 6 Clusters

and Expression of Interest (Eol) has
been called for ‘Setting-Up & Operate
Facility for Collection, Transportation,
Processing and Management of
& Demolition

Construction (C&D)
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Activity

Time
limit
from the
date of
notificati
on of
Rules

Present status of compliance by
the State of Telangana

waste on DBFOT basis for cluster of
ULBs’. The date EQOI
submission is 28.10.2020.

In GHMC, one processing plant of

last for

capacity-500 TPD is under operation
and another of 500 TPD is under
construction.

GHMC engaged consultant M/s. Ernst
& Young LLP to prepare strategy for
the implementation of the C&D Waste
management in compliance to the
applicable rules.

About 11,58,850 MT of C&D waste
was collected so far and stocked at
designated locations in GHMC from
April 18 to Sept 2020.

About 4,48 576 MT, 4,67,745 MT and
242528 MT of C&D waste were
collected during the F.Y.2018-19, F.Y
2019-20 and F.Y 2020-21(till Sept’ 20)

respectively.

Setting up solid waste
processing facilities by all
local bodies having 100000

or more population

2 years

Setting up solid waste
processing facilities by local
bodies and census towns

below 100000 populations.

3 years

2 agencies — M/s Cube Bio-Energy
and M/s Sagar Motors have been
shortlisted and are proposed to
provide MSW processing facilities in
52 ULBs.

Balance 78 ULBs are grouped into 5
clusters and tender is in process to
select agency(fies) for undertaking
MSW processing work. Last date for
tender submission is 29-Oct-2020.

Setting up common or
standalone sanitary landfills
by or for all local bodies
having 0.5 million or more

population for the disposal of

3 years

Since there is paucity of suitable land
in the ULBs for setting up Sanitary
landfill, it

reclaimed through Biomining process

is suggested that land

will be assessed for setting up SLF.
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S. Activity Time Present status of compliance by
No. limit the State of Telangana
from the
date of
notificati
on of
Rules
only such residual wastes Currently GHMC is disposing inerts
from the processing facilities generated by processing of waste to
as well as untreatable inert landfill located at Integrated Municipal
wastes as permitted under Solid Waste Management Plant,
the Rules. Jawaharnagar. The current landfill cell
is designed to accommodate 4,94,907
Metric tons of inerts and commenced
its operation on Dt.31.07.2018.

10 | Setting up common or| 3years Since there is paucity of suitable land
regional sanitary landfills by in the ULBs for setting up Sanitary
all local bodies and census landfill, it is suggested that land
towns under 0.5 million reclaimed through Biomining process
population for the disposal of will be assessed for setting up SLF.
permitted waste under the CDMA shall be able to commence the
rules. work for setting up Sanitary Landfill,

once the land is reclaimed through
Biomining process.
11 | Bio-remediation or capping| 5vyears |After the maximum extent of bio-

of old and abandoned dump

sites.

mining, scientific ~ Capping  of

Jawaharnagar dumpsite is under
completion stage with a cost of
Rs.144 Crores. Waste shifting &
Profiling,Impervious soil cover, Geo-
Synthetic clay liner, HDPE liner, Geo-
composite  drainage liner were
completed 100%. Flaring of gas is
carried out from (2) out of (3) systems.
Balance works such as top soil cover,
Dibbling/ green cover and Storm water
drainage net work are under
completion stage with expected date
of completion by January 2021.

Legacy dump treatment (Bio-mining)
in 52 ULBs has commenced. Balance
67 ULBs are grouped into 5 clusters

for undertaking Biomining work on
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S. Activity Time Present status of compliance by
No. limit the State of Telangana
from the

date of
notificati

on of
Rules

PPP basis. Last date for bid-
submission is 29.10.20.

Tender for Warangal ULB, for
undertaking biomining of legacy waste
is processed independently and last
date for bid-submission is 21.10.2020

12 | Legal Frame Work SWM Policy for the State as per
clause 11 (a) of the SWM Rules has
been Notified on 24" September,
2018.

13 | Annual Report Annual Reports for the year 2019-20
submitted on 28.07.2020.

Rule Duties / Compliance status

Responsibilities

23 | Formation of State| o State Level Advisory Body has been constituted
Level Advisory Body by the State Govt. vide G.O.Rt.No.447, MA, dated
26.07.2017 under the chairmanship of Principal
Secretary to Government, MA&UD Department.

* Meetings are being conducted.

24 | Annual Report » Annual Reports for the year 2019-20 submitted on
28™ July, 2020.







3. Status on Commencement of Bio-mining:
The Hon’ble NGT vide order dt.14.02.2020 directed Commencement of Bio-mining by
01.04.2020 and completion by 07.04.2021. The Compliance status is as follows:

13

Item Hon’ble NGT directions Compliance status
Bio-Mining of | Rejected the plea of the Telangana|GHMC filed a petition in
Jawaharnagar | Government for capping of Jawaharnagar | Hon'ble Supreme Court on
legacy dumpsite and directed to carry out bio- | the orders dt.14.02.2020 of
dumpsite at mining and bio-remediation and further | Hon’ble NGT regarding
Hyderabad directed that the timelines need to be |rejecting the plea of the
consistent with the statutory rules and | Telangana Government for
orders of the Tribunal (i.e., | capping of Jawaharnagar
Commencement of  Bio-mining by | dumpsite. The Hon'’ble
01.04.2020 and completion by 07.04.2021) | Supreme court vide order
dt.15.06.2020 dismissed
the appeal with a direction
to approach the NGT by
filing review application on
the orders dt.14.02.2020.
Accordingly, GHMC
submitted a review petition
in the Hon’ble NGT vide e-
filing no.
0701102008352020, Dt.
15.07.2020 and hearing
date is yet to be intimated
by the Hon'ble NGT..
Legacy waste | Legacy waste remediation not commenced | Legacy dump treatment
remediation at 138 out of 140 sites. Timeline of 2025 | (Bio-mining) in 52 ULBs
as proposed by State of Telangana needs | has commenced.
to be preponed accordingly. | Balance 67 ULBs are
Commencement of Bio-mining by | grouped into 5 clusters for

01.04.2020 and completion by 07.04.2021.

allotting the Biomining work
on PPP basis. Last date for
bid submission is 29-Oct-
2020

Tender for Warangal ULB,
for undertaking biomining of
legacy waste is processed
independently and last date
bid-submission is
21.10.2020.

for
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4. Status Report on Compliance to Plastic Waste Rules, 2016 (as amended in 2018).

» The State issued G.0.Ms.No.79, dated 30.12.2016 regarding complete ban of
manufacture, stocking, sale and use of carry bags of less than 50 microns thickness

and imposing penalties for non-compliance of the Rules.

> The total estimated plastic waste generated in the State of Telangana is 501.41 TPD in
the year 2019-20 as per the annual reports furnished to CPCB.

» The Integrated MSW processing facility at Jawaharnagar has recycled about 164 MT
(1.82TPD) during this quarter for making recycled plastic bags. Apart from the above,
the GHMC has collected and channelized about 2300 MT (25.2 TPD) of plastic waste
to recyclers through DRCCs.

» The non-recyclable plastic received at the facility is going as part of RDF. About 2010
TPD of RDF was produced during 2™ quarter of 2020-21 which is stocked for disposal

through the up-coming WIE plant at site and co-processing in cement plants.

» The TSPCB has issued registrations to 246 Nos. of plastic carry bag /multilayer pouch
or sachet / recycling units / producers and brand owners.

> Strictly implementing the orders of the Hon’ble High Court banning illegal flexies in all
ULBs in the State.

> All the ULBs have identified and notified “Litter Free Zones” to ensure special focus on
littering / usage of plastic / flexes etc., in these identified zones.

> 4.1 Compliance on PWM rules, 2016:

Rules
. Plastic Waste Management Rules
provis . Status
] Provision
ion
Every local body shall be responsible | > 85 Dry Resource Collection Centres
for development and setting up of (DRCCs) established through two
infrastructure for segregation, agencies namely ITC-WOW, Godrej |,
collection, transportation, processing UNDP-HCCWBL in GHMC area.
and disposal of the plastic waste 136 ULBs are having 189 DRCCs &
either on its own or by engaging GHMC -85 (total 274 DRCCs). More
6 (1) agencies or producers number of DRCCs will be established

as and when sites were identified.

11441 GPs out of 12770 GPs (90 %)
have completed construction of
compost cum segregation shed and
remaining are in progress and will be

completed by 31.12.2020.
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» 8 TPD capacity plastic recyclable unit is

established at Integrated Solid Waste

Management Project, Jawaharnagar.

6(2)a.

Ensuring

storage,

segregation,
transportation,

collection,

processing

and disposal of plastic waste.

The remaining plastics are transported
to processing and disposal site at
Jawaharnagar. The lighter density
plastics are stored as Refused Derived
Fuels (RDF) and will be used as fuel in
the upcoming 19.8 MW Waste to
Energy plant using incineration process
which is as similar in principle with co-
processing in cement plants.

However high value plastic recycled in
the 8 tons capacity recycling plant
established at Jawaharnagar.

6(2)b.

Ensuring that no damage caused to

the environment during this process.

Ensuring no damage to environment by
doing the disposal of plastic as per the
activities mentioned above.

Ensuring that no open burning of plastic
waste take place by conducting various
IEC activities and penalizing the

violators

6(2)c.

Ensuring channelization of recyclable

plastic waste fraction to recyclers

» By disposing the plastic waste through

DRCCs and also by processing plant
at Jawaharnagar ensuring the
channelization of recyclable plastic

waste fraction

6(2)d.

Ensuring processing and disposal on

non-recyclable fraction of plastic

waste in accordance with guidelines

issued the Central Pollution Control

Board

» Emphasizing on use of reusable

products like Jute bags, Steel Boxes,
compostable bags instead of any type
of plastic for general purpose among
the citizens.

The plastics which cannot be recycled
are transported to processing and
disposal site. The lighter density
plastics are stored as Refused Derived
Fuels (RDF) and will be used as fuel in
Waste to Energy plant using
incineration process and 13 Acres of
area allocated for its storage. A 19.8

MW WIE plant ready for commissioning.
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The construction of first boiler is
completed enabling current cumulative
power generation capacity of 10 MW.
Another, WLE plant of capacity 14.5 MW
is proposed to be established at
Dundigal. TSPCB issued CFE to the
facility.

The remaining inerts produced in the
process are disposed in scientific
landfills.

6(2)(e)

Creating awareness among all
stakeholders about their

responsibilities

Regularly organizing workshops,
campaign and rallies against the use of
plastics and constantly creating
awareness among waste pickers
through the companies working in this
field under Extended  Producer
Responsibility/CSR. Information
Education and Behaviour Change
Communication (IEBCC) activities are

being conducted regularly.

6(2)(H)

Engaging civil societies or groups

working with the waste pickers

Supported around 5000 waste pickers
by allotting 2500 waste collection autos
(Swachh  Auto  Tippers). GHMC
engaged local partner of UNDP, who
has worked with the waste pickers, to
setup a plastic recycling unit at

Khaithalapur.

6(2)(9)

Ensuring that open burning of the
plastic waste does not take place

Public awareness campaigns are
regularly conducted by GHMC in all 30
circles under Saaf Hyderabad and
Shaandar Hyderabad programme in co-
ordination with ASCI involving Resident
Welfare Associations, Schools, Senior
Citizens, NGOs

Keeping a strict monitoring on burning
of waste (which includes plastics) and
imposing penalties on defaulters.
GHMC registered zero instance for
open burning of plastic waste from
Jul20 to Sept20. Also GHMC
registered 08 cases for using plastic
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carry bags below 50 microns thickness
during this quarter (Jul'20 — Sept'20)
and levied a penalty of Rs.36,500.
The local body for setting up of| > Involved the producers such as ITC and
system for plastic waste Godrej in plastic waste management by
management shall seek assistant of establishing DRCCs.
producers and such system shall be | » Engaged M/s. Amazon Transportation
6(3) | set up within one year from the date Services Pvt. Litd. under Extended
of final publication of these rules in Producer  Responsibility for the
the official gazette of India. collection and recycling of packaging
waste (cardboards and plastic
packaging bags) from its customers.
The local body to frame bye-laws | > GHMC prepared the draft Solid Waste
6(4) incorporating the provisions of these Management byelaws and submitted to
rules. Govt. for approval
16 State Level Advisory Committee > State Level Advisory Committee
constituted vide G.O. (Ms). No. 79
dated 31.12.2016 of EFS&T.
17(3) | Submission of Annual Report » Annual report for the year 2019-2020
submitted on 28.07.2020.

4.2 The Hon’ble NGT in 0O.A.No.247 of 2017 in the matter of Plastic Waste

Management directed to furnish the status. The Action taken report for the Quarter

July to September, 2020 is as follows:

S.No. ltem

Quantity

What
generated,
(TPD)

1. |a

is the quantity of plastic waste
(Annual Report form VI pt.2,6)

501.41 TPD (324.11 TPD
from GHMC area + 177.3
TPD other ULBs)

units

Number of registered plastic manufacturing

246

units (TPD)

b | Capacity of registered plastic manufacturing

576 TPD

Total no. of ULBs

140

b | Percentage of ULBs which have set-up of

137 ULBs have waste

units, that

plastic waste management system as per
Rule 6(2)? (including collection, segregation,
Channelization & processing of plastic waste)

segregation
segregate
from MSW.

plastic waste

Percentage of ULBs having facilities for
Collection of Segregated waste

137 ULBs out of 140 ULBs
have facilities for collection
of segregated waste. The
remaining ULBs propose to
provide within six months.
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Percentage of ULBs having Material

Recovery facility

137 ULBs have provided
274 MRF units.

Total number of Gram Panchayat (GPs) 12,770
Percentage of GPs which have setup of | 96 Vvillages have been
plastic waste management system as per|notified @ 3 Gram

Rule7?

Panchayats in every district
as model villages as per
directions of Hon’ble NGT.
The GPs have set up
DRCCs for collecting plastic
waste.

11441 GPs out of 12770
GPs (90 %) have completed
construction of compost
cum segregation shed and
remaining are in progress
and will be completed by
31.12.2020.

Percentage of GPs having facilities for
Collection of Segregated waste

All 12770 GPs are having
facilities for Collection of
Segregated waste like
tricycles with partition.

Percentage of GPs
Recovery facility

having Material

11441 GPs out of 12770
GPs (90 %) have completed
construction of compost
cum segregation shed and
remaining are in progress
and will be completed by
31.12.2020.

No. of registered Producers/brand owners/
importers as per Rules 9 & 13 of PWM
Rules?

37

Percentage of Producers/brand owners/
importers which have engaged with ULBs for

2 Nos

Percentage of ULBs which have set up
system for plastic waste management with
assistance of producers been set —up? Rule
(6(3))?

3 Nos

Number of registered plastic waste recyclers

30

Capacity of recyclers (TPA)

136.08 TPD

Status of Utilization of plastic waste (Annual
Report form VI pt.4)

5500 tons + 330 TPD (part
of RDF)

Quantity of plastic Waste utilized in recycling
(TPD)

5500 tons
recycling units.

utilised by

Quantity of plastic waste utilized in recycling
Road Construction

11.44 tons of plastic waste
is utilized for laying of BT
roads in Greater Hyderabad
Municipal Corporation
(GHMC). 2 tons of plastic
waste is used to make tiles
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which were laid as foot
path.

Quantity of waste Co-processed in Plastic
Waste in Cement kilns

1200 tons during July to
September, 2020.

Quantity of waste utilized in production of
RDF

One integrated solid waste
management facility is
located in Telangana with
RDF processing capacity of
2400 TPD at Jawaharnagar
(V), Shameerpet (M),
Medchal-Malkajgiri District.
Presently, the facility
generating 2400 TPD of
RDF out of which 330 TPD
of plastic is part of RDF.

Quantity of plastic waste used in production
of Waste to oil

57.5 TPD during July to
September, 2020

Quantity of plastic waste used in other
purpose (please specify)

8. No. of Registered Compostable plastic unit No compostable plastic
units are located in the
State
Total Capacity of registered Compostable | --
plastic unit
9 No. of unregistered plastic manufacturing or | Nil
recycling units (Annual Report format pt.7)
10 Whether local bodies have framed bye-laws | Yes
[Rule 6(4)]?
11 Whether plastic carry bags & plastic sheet of | Completely banned plastic
thicknesss, <50 micron banned or not [Rule | carry bags & plastic sheet of
4(c)]? thicknesss,<50 micron in
the state and issued
notification in this regard.
12 Has complete ban on plastic carry bags been | plastic carry bags & plastic
imposed (Annual Report format pt.3) sheet of thicknesss,<50
micron banned
13 Status of action taken on non-compliance of
PWM Rules (Annual Report format pt.9)
14 Status of marking & labelling on plastic | Marking & labelling on
carrybags & multi layered packaging (Rule | plastic carry bags & multi
11) layered packaging being
enforced.
15 Whether State Level Advisory Committee is | Yes.
constituted or not? [Rule 16] If yes, details of
number of meetings conducted in a year and
implementation of suggestions of committee
in the last two years.
16 Status of phasing out of manufacture and use | Directions issued to

of multi-layered plastic which is non-

manufacturers for phasing
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recyclable or non-energy recoverable or with
no alternate use of plastic in two years time
[Rule 9-3]

out of manufacture and use
of multi-layered plastic
which is non-recyclable or
non-energy recoverable or
with no alternate use of
plastic

17

NGT Directions (para 14 d) of 247/2017
order dated 06.12.2019

Has institutional mechanism as per para 14 d
been established (Y/N)

Yes.

Confirmation that no, unregistered plastic
manufacturing/recycling unit is operated in
the State/UT (Y/N)

Yes

Conformation that no plastic carry bags/fiims
<50 microns thickness is manufactured,
stocked, sold and used in cities/towns of
State/UT (Y/N)

Yes

Confirmation that thermocol/polystyrene cups,
plates, etc are not used extensively and are
not haphazardly littered (Y/N)

Yes

Confirmation that has Special Environmental
Squad been set up for enforcement to
oversee and ensure that no litter of plastic
waste takes place at historical, religious,
public places.

Special Environmental
Squad been set up for
enforcement to oversee and
ensure that no litter of
plastic waste takes place at
historical, religious, public
places in each ULBs and
penalties are being levied
on defaulters.

Confirmation that no dumping of plastic waste
on drains river bank and on burning of
plastics in open take place in State/UT (Y/N)

Yes. However, stray
incidents of open burning
are taking place and the
ULBs are taking measures

to control and levying
penalties on defaulters.
TSPCB has also levied

penalty on 5 ULBs for open
burning of the waste and
penalised Rs.25,000/- each.
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5. Status of compliance of Construction & Demolition Waste Rules, 2016:

» The Construction and Demolition (C&D) Waste Management Rules, 2016 were
notified on 29th March, 2016 by the Ministry of Environment, Forest and Climate
Change (MoEF&CC).

» One C&D recycling plant with 500 TPD capacity at Jeedimetla is commissioned in the
month of September 2019. Another C&D recycling plant with 500 TPD capacity at

Fathullaguda is under construction.

> About 11,58,850 MT of C&D waste was collected so far and stocked at designated
locations in GHMC from April ‘18 to Sept 2020.About 4,48,576 MT, 4,67,745 MT and
2,42,528 MT of C&D waste were collected during the F.Y.2018-19, F.Y 2019-20 and
F.Y 2020-21(till Sept’ 20) respectively

» GHMC has recycled 22,238 MT of C&D waste from Jul' 20 to Sept'20.

> GHMC registered 55 instances of illegal debris dumping from Jul'20 to Sept'20(and
levied penalty of Rs.1,29,500/-

» Annual Reports for the year 2019-20 submitted on 28.07.2020.

> The District Collectors are in the process of identifying the suitable sites to establish
the C&D Waste Processing Facilities in the ULBs on standalone basis where ever it

is feasible or in cluster approach.

It is submitted that State is committed to abide by the orders of Hon’ble NGT for
implementing the guidelines of SWM rules 2016. The State has initiated various
measures to meet the timeline communicated by Hon’ble NGT. Despite taking numerous
efforts, the State fears that, it will not be able to achieve the targets and meet the
deadline, as dealing with the COVID-19 pandemic and unprecedent rains and floods has
taken the priority in last few months and other planned activities have to be postponed
due to long period of national level lockdown imposed by Government of India in the

country.

It is therefore humbly requested that the Hon’ble National Green Tribunal to consider
granting additional time and defer the last date of implementation of the SWM rules 2016
in the State of Telangana atleast by one year, i.e. until 01-April-2021 and also exempt the
Telangana State from the penalty imposed vide orders dt 14.2.2020.
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6. Status of compliance of Bio-Medical Waste Management Rules, 2016
6.1 Status of Health Care Facilities (HCFs) in Telangana:

There are 6,542 number of HCFs operating in the State out of which 3,742 are bedded
hospitals and remaining 2,800 are non-bedded which includes Clinics, Dispensaries,
Dental Hospitals, Pathological Labs, Veterinary and Ayush. The hospitals with in-patient
facilities are having 1,18,699 beds.

6.2 Compliance of the Rules:

6.2.1 Submission of Annual Reports: (Rule 24)

Annual Report in Form — IVA for the calendar year (Jan 2019 to Dec 2019) was submitted
to CPCB on 18.07.2020, well within stipulated date of 31.07.2020.

6.2.2 Status of State Level Advisory Committee: (Rule 11)

The Health Medical & Family welfare Department has Constituted State Advisory
Committee vide G.O.Rt.N0.329, dt. 15.04.2017 for implementation of BMW Rules in the
State. State Advisory Committee meeting was held on 21.09.2017 under the
Chairmanship of the Spl. Chief Secretary HM&FW department.

6.2.3 Status of District Level Monitoring Committee (DLC): (Rule 11)

The HM&FW department issued G.0.Ms.No.28, dt.16.01.2018 constituting District Level
Monitoring Committee (DLC) with District Collector as the Chairman and DM&HO as the
Member Convener and Concerned Regional Officer as the Member for effective
implementation of the provisions of the Bio-Medical Waste Management Rules. The DLC

meetings are conducted.

6.3 Category wise Bio-Medical Waste:

The details of Bio Medical Waste generated as per the annual reports for the year 2017
and 2018:

Category 2017 2018

2019

Red

3688.5 Kgs/day

3023.2 Kgs/day

5,085 Kgs/day

Yellow 9899 Kgs/day 11035 Kgs/day 12,016 Kgs/day
White 2035.5 Kgs/day 1378.2 Kgs/day 2,729 Kgs/day
Blue 96 Kgs/day 807Kgs/day 642Kgs/day
Total: 15,719 Kgs/day 16,243 Kgs/day 20,472 Kgs/day

6.4 Common Bio-Medical Waste Treatment Facilities (CBMWTFs) in Telangana:

11 Common Bio Medical Waste Treatment Facilities (CBMWTFs) are operating for
collection and safe disposal of Bio Medical Waste. Maximum number of Hospitals are
existing in the districts of Hyderabad, Rangareddy and Medchal-Malkajgiri and total bed
strength of HCFs in these 3 districts is 60,104 Beds. Four CBMWTFs are operating for
these 3 districts for collection and safe disposal of Bio Medical Waste on daily basis.
Remaining part of the state i.e., 30 districts are covered by the 7 CBMWTFs operating at
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various parts of the state. As per the GAP analysis the existing facilities are having

adequate capacity for disposal of Bio Medical Waste expected to be generated in next 5

years, as per CPCB guidelines. No HCFs is allowed to dispose the waste through captive

incineration / deep burial.

. All the 11 CBMWTFs had upgraded Secondary chamber of Incinerator to meet new
emission standards for stack and retention time of 2 sec.

. 11 CBMWTFs are collecting BMW from their member HCFs by GPS fitted vehicles
(65 Nos.).

. 11 CBMWTFs have installed online continuous stack emission monitoring system
(CEMS) as per the CPCB guidelines and the data is connected to the CPCB &
TSPCB servers. The concentration of CO,, CO, NO, NO,, O, Primary and Secondary
temperatures are being monitored.

. CBMWTFs are provided |IP Cameras to record the operation of the Incinerator.

. TSPCB has developed “Online Bio-Medical Waste Manifest and Bar Code System” as
per CPCB guidelines, through Centre for Good Governance (CGG). Online tracking of
BMW collection vehicles of CBMWTFs is also integrated in the software. The
implementation of the software is started by all the 11 CBMWTFs.

TSPCB has communicated design details of modular STPs suitable small, medium

and large HCFs to the Stake holder departments.

6.5 Authorization from the Board:

6,518 Health Care Facilities are covered under BMWM Rules. Notices are issued to 24

Health Care Facilities to obtain the authorisation.

6.6 Hon’ble NGT Orders in the matter of O.A.No.710 of 2017:

The status of implementation of the Hon’ble NGT order dated:15.07.2019 on key

performance indicators for assessing treatment and disposal of BMW and effectiveness

in implementation of BMW Rules, 2016 is as follows:

S.No. Key performance Status
indicators

1. | Inventory of all Health |In co-ordination with DM&HOs and CBMWTFs
Care  Facilites  and | inventory of HCFs was carried out. There are 6,542
Biomedical waste | number of HCFs operating in the State out of which
generation. 3,742 are bedded hospitals and remaining 2,800 are

non-bedded which includes Clinics, Dispensaries,
Dental Hospitals, Pathological Labs, Veterinary and
Ayush. The hospitals with in-patient facilities are
having 1,18,699 beds.

2. | Authorisation  to  all | TSPCB has implemented online software application
Health care facilities | developed by NIC, Delhi for grant of BMW
including non- bedded | Authorisation to HCFs including Non-Bedded HCFs.
HCFs. Powers are delegated to Regional Officer and Zonal

Officer to grant authorization to HCFs having below
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S.No.

Key performance
indicators

Status

50 beds.

6,518 Health care Facilities including non-bedded
HCFs have covered under BMWM Rules.

Facilitate
adequate

setting-up
number of
common Bio-Medical
Waste Treatment
Facilities (CBMWTFs) to
cover entire state or all
HCFs.

11 Common Bio Medical Waste Treatment Facilities
(CBMWTFs) are operating for collection and safe
disposal of Bio Medical Waste. Maximum number of
Hospitals are existing in the districts of Hyderabad,
Rangareddy and Medchal-Malkajgiri and total bed
strength of HCFs in these 3 districts is 60,104 Beds.
Four CBMWTFs are operating for these 3 districts for
collection and safe disposal of Bio Medical Waste on
daily basis. For remaining part of the state i.e., 30
districts are covered by the 7 CBMWTFs operating at
various parts of the state. As per the GAP analysis
the existing facilities are having adequate capacity for
disposal of Bio Medical Waste expected to be
generated in next 5 years, as per CPCB guidelines.

Constitution of State
Level Advisory
Monitoring  Committee
and District Level
Monitoring Committee.

State Advisory Committee was constituted vide
Health Medical & Family welfare Department
G.0.Rt.N0.329, dt. 15.04.2017. State Advisory
Committee meeting was held on 21.09.2017 under
the Chairmanship of the Spl. Chief Secretary HM&FW
department.

District Level Monitoring Committee (DLMC) with
District Collector as the Chairman and DM&HO as the
Member Convener were constituted vide HM&FW
department G.O.Ms. No0.28, dt.16.01.2018. DLC
meetings are conducted.

Implementation status of
Barcode system.

TSPCB has developed “Online Bio-Medical Waste
Manifest and Bar Code System” as per CPCB
guidelines, through Centre for Good Governance
(CGG). Online tracking of BMW collection vehicles of
CBMWTFs is also integrated in the software. All the
11 CBMWTFs have started implementing Bar-coding
system through the online application developed by
the Board. 6,488 HCFs have registered in the online
Bar-coding Manifest application.

Monitoring of Health
Care Facilities other than
hospitals/clinics such as
veterinary Hospitals,
Animal Houses, and
AYUSH Hospitals etc.

Authorisations are granted to 11 Animal Houses, 3
Veterinary institutions. 3 AYUSH Hospitals have
obtained authorization.

Notices issued to the Veterinary Hospitals to obtain
authorisation.
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6.7 Follow-up on the Action Points of TSPCB pertaining to compliance of BMWM

Rules and NGT orders in Telangana State:

Action
Point

Particular

Progress report of the State

1

Complete inventory of HCFs generating
biomedical waste.

Inventory is complete

SPCB should ensure authorization to all
non-bedded HCFs like clinics,
laboratories, research institutes as well
as veterinary hospitals etc. identified in
inventory of HCFs within 3 months.

Grant of authorization in under
progress. Telangana SPCB has
taken up action to ensure that every
HCF is authorized under BMWM
Rules, 2016. 6,518 Health care
Facilities including non-bedded HCFs
have covered under BMWM Rules.

3(i)

Ensure adequate number of Common
Facilities and to cover all HCFs in the
state.

[Also to ensure adequate number of
Common Biomedical Waste Treatment
Facilities]

Currently 11 nos. of CBMWTFs
which are adequate for treatment &
disposal of biomedical waste.

(ii)

Restriction of Deep Burial pits

[should be permitted only if necessary
and to ensure that they are constructed
as per standards given under BMWM
Rules, 2016].

Deep burial is not practiced in the
State.

Constitution of state and District

Advisory Committees

Complied & meetings were held.

Implement Barcode system in every
HCF and CBMWTFs

All the 11 CBMWTFs have started
implementing  Bar-coding  system
through the online application
developed by the Board. 6,488 HCFs
have registered in the online Bar-
coding Manifest application.

Monitoring of Healthcare Facilities other
than hospitals/clinics-Veterinary
Hospitals, Animal Houses, AYUSH
Hospitals, blood blanks, Pathological
labs etc.

These HCFs have tie-up with
CBMWTFs and registered with online
software for disposal of BM Waste.
Board Officials are monitoring during
processing of authorization
applications.

Ensure  availabilty of adequate
infrastructure  with SPCBs/PCBs to
monitor compliance.

The Board is equipped with adequate
laboratory facilities to test efficacy of
treatment equipment for disinfection,
compliance to emission and
discharge norms by CBMTWFs and
HCFs except for analysis of Dioxins
and Furan (Equipment for monitoring
is available).

8(i)

Training and capacity Building of officials
of Health Department and SPCBs

The Board is conducting workshops
at State and District level on “Bio-
Medical Waste Management” to all
the Stakeholders. Hands on training
workshops of 11 Nos. were
conducted during this quarter at
District level for compliance of BMW
Rules. Stress was made applying for
authorization by vet institutes, ayush,
clinics & labs.
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Action

Point Particular Progress report of the State
8(ii) | To ensure training and capacity Building | The Board has conducted 1519
of Healthcare workers in HCFs training during the previous year.
Training given to healthcare workers
of healthcare facilities.

9 Installation of OCEMS by CBMWTFs as | All the11 CBMWTFs have installed
a tool for self-monitoring and compliance | OCEMS and connected to CPCB &
verification by SPCVBs/PCCs. TSPCB server and Data transmission

is being monitored.

10 Submission of Annual Reports to CPCB | Complied

11 To ensure compliance to standards by | Monitoring of CBMWTFs is
CBMWTFs conducted by SPCB.

12 To monitor compliance of HCFs [for on- | Officers are designated in Regional

site  segregation, pre-treatment of
infectious waste-yellow, separate
storage space for BMW and treatment of
wastewater]

offices for monitoring of HCFs
operating in the state.

Special Teams are constituted for
surprise inspections as and when
needed for regular monitoring of
HCFs to ensure compliance for a
specific period.

13

District Magistrates to monitor
compliance of BMW Management as per
District Environmental Plan

District Level Monitoring Committees

constituted  for  monitoring  of
compliance of BMW Rules is
reviewing the implementation of

District Environmental Plan
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7. Status of compliance of Hazardous Waste (Management) Rules:

>

The Ministry of Environment & Forests (MoEF&CC), Government of India notified
Hazardous Waste Management Rules in the year 1989 for management of hazardous

waste in the country.

These Rules were amended from time to time and the MoEF&CC, Gol, vide
notification dated 04.04.2016, notified latest Hazardous & Other Wastes (Management
and Transboundary Movement) Rules, 2016.

In the amended Rules focus is on the Reuse & Recycling of hazardous waste.

The Telangana State is having one Treatment Storage & Disposal Facility (TSDF) for
Hazardous Waste, namely M/s. Hyderabad Waste Management Project (HWMP) at
Dundigal (V), Medchal-Malkajgiri District. The facility has

e Incinerator of capacity 1.5 TPH
o Engineered landfill facility

e Pre-processing facility for preparing alternate fuel for cement
industries.

The Board has also permitted other two pre-processing facilities i.e., M/s. Gujarat
Enviro Protection & Infrastructure Ltd., located at Rakamcherla (V), Vikarabad District

and M/s. Enviro Waste Management Services, located at Plot No.85/A, Sy.No.171,
Phase-lll, IP, Pashamylaram, Sangareddy District.

The Board has permitted 46 recyclers of hazardous waste with authorized capacity of
2,29,965 TPA.

As per the Hazardous Waste annual report furnished to CPCB for the year 2018-19,
the total number of hazardous waste generating industries in the State are 2377 and

the following quantities of hazardous wastes is generated:

Recyclable Waste (TPA) 88,871
Incinerable Waste ( TPA) 2,203
Utilisable waste (TPA) 1,48,466*
Landfillable Waste (TPA) 1,12,451
Total: 3,561,992

*Out of total utilisable waste generated, 1,23,062 Tons was disposed to AFRF
facilities / cement plants for pre-processing / co-processing and remaining balance

25,404 Tons was disposed to handmade paper industries/others.
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The Hon'ble NGT in the matter of OA No. 804 of 2017 filed by Rajiv Naryana & Anr. Vs.
Union of India & Ors. vide order dt. 30.07.2018 constituted the Monitoring committee for
Management. The Monitoring Committee submitted its report on Management of
Hazardous Waste. The Compliance of Action points in the Matter of NGT OA
No0.804/2017 as per Hon’ble NGT orders dated 12.04.2019 is annexed at Annexure-l.

Current Status:  There are 2377 Hazardous Waste Generating Industries in the State
of TS as per 2018-19 HW Inventory. About 1,12,451 MT of Land fillable waste, 2203 MT
of Incinerable waste, 88871 MT of Recyclable waste and 148466 MT of Utilizable waste
was generated as per the HWM Inventory 2018-19. TSPCB is encouraging the co-
processing of Hazardous Waste in the Cement Kilns. There are 10 cement plants in the
State of Telangana having co-processing facility. There are 3 Pre-Processing facilities in
the State of Telangana. One Common Treatment Storage & Disposal Facility (TSDF) is
existing in the State of Telangana namely M/s. Hyderabad Waste Management Project
(HWMP) at Dundigal (V), Medchal-Malkajgiri District. TSPCB is granting authorization to
the facility with a copy of the field inspection report duly indicating the adequacy of
facilities for collection, storage, packaging, transportation, treatment, processing, use
destruction, recycling, recovery, pre-processing, co-processing, utilization, offering for
sale, transfer or disposal of the hazardous and other wastes. TSPCB is not permitting the
import and transboundary movement of the hazardous and other wastes from any
country to the State of Telangana for its final disposal. TSPCB developed Online Manifest
and Vehicle Tracking System for hazardous and other wastes and the same is

implemented successfully.

Desirable level of compliance in terms of statutes: The HW Inventory for the year
2018-19 was submitted to CPCB within the time i.e., before 30" Sep, 2019 and under
preparation for the year 2019-20. The Landfillable waste was disposed in the TSDF. The
Recyclable waste is managed in commonly recyclable HW industries like Brass dross,
zinc and copper bearing wastes, lead waste, used and waste oil etc. The utilizable waste

is managed in Co-processing in Cement plant, Solvent Recovery Unit, etc.

Gap between current status and desired levels: The disposal of Hazardous & Other
Waste generated by the industries will be reviewed in the EC / CFE / CFO Committee

meetings during their establishment and operational phase and it is a continuous activity.

Proposal of attending the gap with time lines: The proposal of disposal mode of
Hazardous waste will be decided based on the recommendation of the Committees and

such industries are being regularly monitored by the Board.
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» The E-Waste Management Rules, 2016 came into force w.e.f. 1st October, 2016 in

supersession of the E-Waste

(Management and Handling)

Rules, 2011.

Subsequently, the MoEF&CC, Gol issued E-Waste (Management) Amendment Rules,
2018 vide Notification dt. 22.03.2018.

> There are 9 nos. of E-Waste Dismantling units and 3 nos. of E-Waste Recycling units

In the State of Telangana. The TSPCB has issued Consents to these units. The

details are as follows:

Dismantlers:

Sl. | Name & Address CFO validity Permitted

No. Capacity

1. | M/s. Enviro Collection Centre (Dismantling | 31.12.2020 2TPD
Unit), Plot No.1-185/2/A, Sy.No.298 Part,
Phase-l, IDA Jeedimetla, Medchal-Malkajgiri
District.

2. | M/s. Ramky E-Waste Recycling Facility, | 30.09.2020 10,000 TPA
Hardware Park, Kancha, Imarat of Raviryal (7.84 TPD)
(V), Maheswaram (M), Rangareddy District.

3. | M/s. Earthbox Ventures (P) Ltd., (E-Waste | 30.04.2022 10 TPD
Dismantling Unit), Sy.Nos.29, 30 & 85,
Uddemarri (V), Shamirpet (M), Medchal-
Malkajgiri District.

4. | M/s. NAP Recycling, Sy.No.3, | 31.05.2022 7.2TPD
Kethireddypally  (V), Balanagar (M),
Mahaboobnagar District.

5. |M/s. Bellus E Waste, Sy.No0.4-120,|31.03.2024 10 TPD
Ramachandrapuram (GP), Kondurg (M),
Rangareddy District

6. | M/s. Shreem Mythri Enterprises,Plot No.50, | 22.03.2023 600 TPA
Phase-lll, IDA Cherlapally, Kapra (M),
Medchal-Malkajgiri District

7. | M/s. TES AMM India Pvt. Ltd., Plot No.79, | 31.03.2023 5TPD
Sy.No.847, IDA Medchal, Medchal (M),
Medchal-Malkajgiri District

8. | M/s. Earthbox Recycling Private Limited, | 31.03.2023 500 TPA
Sy.No.114/1, Plot No.S-2/12, Raviryala
Grampanchayat, Maheshwaram  (V&M),
Rangareddy District

9. | M/s. Green Wave E-waste Recycling, Sy. No. | 31.12.2024 23.3TPD
1880E, 1880EE, Nandigama (V&M),
Rangareddy District

Recyclers:

Sl. | Name & Address CFO validity | Permitted

No. Capacity

10. | M/s. Earth Sense Recycle Pvt., Ltd., Plot| 31.12.2021 Dismantling, &
No.37 APIIC Industrial Park, Mankal (V), Recycling —
Maheswaram(M), Rangareddy District. 12,775 TPA

(62.4 TPD)

11. | M/s. Z Enviro Industries Pvt, Ltd., |27.10.2024 Dismantling, &
Sy.No.106 & 107, Pulimamidi (V), Refurbishing —
Kandukur (M), Rangareddy District. 20,000 TPA
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Recycling —
10,000 TPA
12. | M/s. Silicon Planet Recycling Pvt. Ltd., | 06.03.2022 Dismantling &
Sy.No.811/A, Ankireddypally (V), Keesara Recycling -
(M), Medchal-Malkajgiri District 1000 TPA
(2.73 TPD)

Extended Producer Responsibility:

e Every producer of Electrical and Electronic Equipments (EEESs) listed in Schedule-I
have to obtain EPR (Extended Producer Responsibility) Authorisation from the
Central Pollution Control Board (CPCB).

e The producers shall have arrangements with authorised dismantlers/recyclers either
individually or collectively or through a Producer Responsibility Organisation (PRO)
or E-Waste Exchange system as per EPR Plan which is approved/ authorised by
CPCB.

e The CPCB has issued EPR Authorizations to 25 nos. of producers in the State.

e The TSPCB has issued Consents to the following Producers cum manufacturers:

S.No. Name & Address CFO validity Permitted
Capacity
1. M/s. Electronics Corporation of India | 31.03.2022 18.965
Limited, (Dept. of Atomic Energy), Tons/Annum
ECIL Post, Rangareddy District.
2. M/s. Bharat Electronics Ltd., (A | 31.03.2022 2.745
Govt. of India Enterprises), IDA Tons/Annum
Mallapur, Rangareddy District.

> As per Rule 17 of E-Waste (Management) Rules, 2016 under Schedule-IV, TSPCB
carried out Inventorisation in the State of Telangana through M/s EPTRI in the year
2016.

> As per the Inventorization report, the projection for E-Waste generation in HMDA for
five years (in Metric Tons) is as follows:
2017-18 2018-19 2019-20 2020-21 2021-22

33,425.3 37,456.6 40,230.5 44,0452 50,335.6

> As per the Annual Report 2018-19, the total E-Waste processed by the authorised
dismantlers and recyclers is 14,726 Metric Tons.

> Bulk Consumers: During the year 2018-19, 114 Bulk consumers have filed Form-3
with TSPCB and the total waste generated and disposed is 448.159 MT, in which
67.503 MT was sent to Dismantlers/Recyclers for processing in Telangana State and
remaining 380.659 MT was processed in Dismantlers/Recyclers outside Telangana.

» Awareness among the consumers of EEEs is required to regulate the e-waste

collection.
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8.1 Compliance of Hon’ble NGT order in OA No. 512 of 2018:

The compliance status with the action plan submitted by CPCB to the Hon’ble NGT in
OA No. 512 of 2018 is as follows:

S. | Challenges/ | Stakehold Action Action Taken
No Activities er
responsib
le for
implement
ation

a. | Inventorizatio | SPCBs/PC | SPCBs / PCCs to | Inventerization of E-Waste
n of e-waste | Cs complete this | in the State of Telangana
generation activity within one | was carried out through

year. M/s.EPTRI, Hyderabad in
the year 2016. In view of
certain issues including
gap between E-waste
generation and disposal,
the Board vide letter dt.
16.05.2020, requested
EPTRI to re-examine the
issues and furnish revised
report.

b. | Identification | CPCB, Thisis a The TSPCB is coordinating
of Producers | Custom continuous activity | with Commercial Tax
who have not | departmen | for which support Dept., for identification of
obtained, t, Ministry | of SPCBs /PCCs/ | Producers in the State.
EPR of Custom dept / The data obtained from the
Authorisation | commerce | Ministry of Commercial Tax

and commerce, department is shared with

Ministry of | Ministry of EPTRI for verification for

electronics | electronics and taking further action.

telecommu | telecommunication | Letters were also

nication is required. addressed to these
companies informing about
the EPR Authorization.

c. | Verification of | CPCB/SP | Thisis a The CPCB has issued
quantity of e- | CBs/PCCs | continuous activity. | EPR Authorizations to 25
waste All the EPR Producer organizations in
collected by Authorised the State of Telangana.
producers Producers will be The compliance status was

verified per year. verified and report
submitted to CPCB for
further action.

d. | Verification of | CPCB/SP | This is a|There are 25 EPR
systems CBs/PCCs | continuous activity. | Authorizations issued by
provided by All the EPR | CPCB in the State of
producers for Authorised Telangana. The
collection and Producers will be | compliance status was
provided by verified per year. verified and report
producers submitted to CPCB for
channelisatio further action. 5 No. of
n of e-waste Collection Points of the

Producers were inspected
during Second Quarter and
status report uploaded in
CPCB portal.
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S. | Challenges/ | Stakehold Action Action Taken
No | Activities er
responsib
le for
implement
ation

e. | Verification of | SPCBs/PC | This is a| The TSPCB has issued
facilities  of | Cs/CP continuous activity. | Consents to 8 Dismantling
dismantlers All the EPR | & 3 Recycling units. These
and recyclers Authorised units were inspected and
for their Producers will be | reports were submitted to
infrastructure verified per year. CPCB on regular basis. 3
and records No. of E-waste dismantling

units  were  inspected
during Second Quarter and
status report uploaded in
CPCB portal.

f. | Checking of | SPCBs/PC | SPCBs/PCCs in | NGT orders communicated
informal Cs/ District | coordination  with | to all the District Collectors
trading, Administrat | District and the Board is
dismantling, |ion Administration has | coordinating with District
and recycling to carry out | Administration for checking
of waste quarterly drive for | of informal trading,

checking of this | Dismantling & Recycling of
activity. E-Waste.
3 No. of drives were
conducted during Second
Quarter to verify illegal
dismantling, and recycling
of e-waste.

g. | Facilitate SPCBs/PC | State Government | The Government of
collection and | Cs/District | to formulate | Telangana has introduced
disposal of e- | Administrat | mechanism for | E-Waste Management
waste ion/ collection and for | Policy, 2017 by giving

CPCB incentivising incentives for setting up of
setting up  of | Dismantlers / Recycling
recycling facilities. | facilities.

h. | Governance | SPCBs/PC | Monitoring to be | The TSPCB has
frame  work | Cs/District | ensured at | designated Nodal Officers
for monitoring | Administrat | city/district and | at District levels and State
compliance ion/ state levels for | level to ensure monitoring

CPCB which nodal | of compliance.

officers (state
environmental

secretary, District
Collector, CMD/
Commissioners) to
be designated.
Time Frame -
Three (3) months.

I Capacity SPCBs/PC | Special workshops | E-Waste dismantlers &
building at | Cs/District | to educate | recyclers are directed to
district/State/ | Administrat | functionaries in | conduct awareness
CPCB level ion/ government / | programmes. The District

CPCB NGOs be run over | Level officers are being
one year. sensitized about the E-

waste Rules during the

review meetings

conducted by the District

Collectors on NGT issues.

J- IEC plan be | SPCBs/PC | State Government | The TSPCB is coordinating
firmed up and | Cs/District | to firm up IEC plan | with stake holder
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S. | Challenges/ | Stakehold Action Action Taken
No Activities er
responsib
le for
implement
ation
executed Administrat | for educating | departments and District
ion/ public at large | Administration for creating
CPCB about the system | awareness among the
of collection, | public.
incentive structure
and facilities for
recycling.
Time Frame —
Three (3) months.
The IEC Plan to be
executed over one
year.

k. | Strengthen SPCBs/PC | Quarterly review of | The E-waste facilities are
system of | Cs/District | violations and | being inspected on regular
enforcement | Administrat | enforcement basis to verify compliance.

ion/ actions at

CPCB city/district/state The Board has been
level and quarterly | submitting Quarterly
reports to be filed | reports to CPCB.
with CPCB. The CPCB is regularly

reviewing the action taken
on quarterly basis.
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9. Status of Action Plan for River Réjuvenation Committee for identified polluted
river stretches and compliance with directions of the NGT passed in O.A.No.673 of
2018, dated 20.09.2018 in the matter of news item published in “The Hindu”
authored by Sri Jacob Koshy, titled “more river stretches are now critically

polluted”.

9.1 CPCB has identified the following river stretches of Telangana State based

on the BOD levels and priority criteria for restoration of river quality.

BOD range /
S.No. | River name Stretch ldentified Max. value in | Priority
mg/L
1. | Musi Hyderabad to Nalgonda 4.0-60.0 I
(Osmansagar to Wadapally)
2. | Manjeera Gowdicharla to Nakkavagu 5.0-26 l
3. | Nakkavagu | Gandilachapet to Sevalal 26 I
Thanda
(Bachugudem to Confluence
point of Nakkavagu and
Manjeera)
4. | Karakavagu | Along Palvancha 18 ]|
5. | Maneru Warangal to Somanpalli 6-20 i
(Karimnagar LMD to
Somanpalli)
6. | Godavari Basar to Khammam 4.0-9.0 \
(Basar to Bhadrachalam)
7. | Kinnerasani | Along Palvancha 10 Y
8. | Krishna Thangadi to Wadapally 5.0-6.0 \

9.2 Compliance of the Hon’ble NGT order dt.14.02.2020:

The Hon’ble NGT directed the following :
e Interim measures for phyto-remediation / bio-remediation etc., for 100% sewage to
reduce pollution load on recipient water bodies by 31.03.2020.
e Untreated / raw sewage discharged into water bodies needs to be stopped.
Commencement of STPs shall be taken up by 31.03.2020 and commissioned by
31.03.2021. |






> The Compliance on the Hon’ble NGT directions are as follows:
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Action Points

Compliance status

Interim measures for
phyto-remediation /
bio-remediation  etc.,
for 100% sewage to
reduce pollution load
on recipient water
bodies.

Musi, Nakkavagu/Manjeera stretch:

In-Situ Remediation:

HMWSSB has entrusted the preparation of
Comprehensive Sewerage Master Plan in Hyderabad
Urban Agglomeration (HUA) up to ORR to M/s Shah
Technical Consultants. The projected sewage generated
for the year 2021 is 1950 MLD out of which the existing
treatment capacity available is 772 MLD. The gap of 1178
MLD of sewage flowing through 185 drains to water
bodies which inturn lead to river Musi and Nakkavagu.
HMWS&SB has submitted a proposal of Rs.528.30
Crores for taking up In-Situ Remediation of 1174 MLD
sewage at Rs.45 Lakh per MLD (As per the quotation of
NEERI) to Govt. HMWS&SB has issued work order to
M/s.NEERI, Hyderabad for preparation of DPRs for In-
Situ Remediation at 5 drains leading to river Musi. NEERI
has submitted DPR for one drain i.e., Kokapet drain, for
which In-situ remediation work has already commenced
by NEERI. DPRs for the balance 4 drains are under
submission by NEERI.

Feacal Sludge Treatment as interim measure (FST):

In peripheral areas of the city where there are no STPs
and sewerage coverage, to prevent lake pollution and to
implement directions of Hon'ble NGT, Feacal Sludge
Treatment is taken up to prevent poliution of lakes. The
septage from households is carried through septic tanks
and brought to FSSM and FST Plants and treated there
to reduce BOD of septage. So far, 85 Septic Tank
cleaning vehicle operators are enlisted and with this
treatment the Feacal Sludge that would eventually end up
in lake pollution gets treated. The septic tank workers are
provided training for co-treatment and also safety
measures. They are provided with safety equipment for
desludging of septage.

a) Co-Treatment (at Existing STPs). The HMWSSB
has taken up Feacal Sludge and Septage
Management (FSSM) and so far constructed 6 co-
treatment facilities at the existing STPs for
treatment of Feacal Sludge with a capacity of 60
KLD. So far, 25 million liters of septage has been
treated at these co-treatment facilities, thereby
preventing the pollution of lakes to that extent. 2
more co-treatment facilities with a capacity of 40
KLD are in progress which will be completed in 2
months. Further, at the balance existing STPs
demand survey of septage tankers is in progress.

Feacal Sludge Treatment Plant (FSTP) (at proposed
STPs): HMWSSB has taken up construction of 1
standalone FSTP of 40 KLD capacity at the site of one
proposed STP under Sewerage Master Plan at
Navakunta which will be completed within 3 months. 5
more FSTPs will be taken up and will be completed in
another 5 months. With these FSTPs, septage in areas
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Action Points

Compliance status

where there are no STPs will get treated to lake water
standards.

Maneru, Kinnerasani/Karakavagu, Godavari, Krishna
Stretches:

» The Public Health Dept., carried out detailed study of
the drains in the above river stretches.

> The following conditions are not conducive for
proposing in-situ remediation on the drains
» Flow <5 MLD
* Flat terrain is not available

» 20 TMC and 24 TMC of water is lifted from
Kaleshwaram Project to Mid Maneru and Lower
Maneru Dam respectively. Due to which, the flow in
the river is increased and water quality is improved.

> 10 to 15% of regenerated water is also joining the
river which would contribute for further improvement in
water quality.

Due to above reasons and funding constraints which

were become more severe due to COVID conditions,

in-situ remediation may not be conducive.

The concentrations of the BOD have decreased in the

year 2019 at Maneru due to the following

interventions:

o The commencement of the 38MLD STP of
Karimnagar, where in the treated water is
being reused and some portion of the water
is let into the river.

o Further, water from Godavari through
Kaleshwaram is released to a tune of 44
TMC leading to increased supply of the
water leading to decreased BOD values.

> CPCB was requested to place River Maneru stretch
from LMD to Somanapally under Priority V.

Commencement

of

STPs shall be taken
up by 31.03.2020 and

commissioned
31.03.2021

by

Musi & Nakkavagu stretches pertain to HMWSSB:

HMWSSB / MAUD has earlier submitted the pre-feasibility
reports of Sewerage Master Plan costing Rs.15,884
Crores to NMCG / NRCD, GOIl. Further, 5 Detailed
Project Reports (DPRs) for priority segments at a cost of
Rs.4237 crores were also submitted to the NMCG /
NRCD, Ministry of Jal Shakti, GOI for financial assistance
and technical appraisal completed. The NMCG / NRCD,
GOl during appraisal advised to take-up the 5 DPRs
proposals under Hybrid Annuity Mode (HAM) contract for
implementation with 60% investment by the agency and
40% by State Govt. / ULB. The cost of 5 DPRs is Rs.4237
Crores and the bidder's investment at 60% will be
Rs.2542.20 Crores and Government share at 40% will be
Rs.1694.80 Crores. Administrative approval sought from
the Govt. for 5 DPRs at a cost of 4237 Cr.

As things stand thus, during the Review Meetings at the
state government level it was instructed to develop the
sewerage system in the peripheral circles of GHMC as
there are enormous developments in the area and urgent
need to create the sewerage system along with







37

Action Points

Compliance status

construction of STPs. Therefore, as per the
Comprehensive Sewerage Master Plan prepared by M/s
Shah Technical Consultants, Mumbai the revised DPRs
are formulated for construction of STPs and development
of sewer network for the GHMC area and beyond up to
Outer Ring Road. Accordingly, the consultants have
proposed 31 STPs in the GHMC area and 31 STPs in the
ORR area totaling to 62 with a capacity of 2057.50 MLD.

Accordingly, as per the instructions of the government at
review meetings, HMWSSB has submitted proposals for
construction of 31 STPs with a capacity of 1259 MLD in
three packages covering all the lakes within the GHMC
area, at a cost of Rs.3866.21 Crs. The State Govt has
accorded Administrative Sanction for package-3 of 17
STPs with a total treatment capacity of 376.5 MLD vide
G.O.Rt.N0.374, MA&UD Dept.,, Dt:11.09.2020 for
Rs.1280.87 Crores under HAM model with 40:60 ratio of
Govt. and Private participation. The project work is in
tender process. The balance two packages with a
capacity of 883 MLD is under sanction at Government.

Nakkavagu Catchment: In the Nakkavagu Catchment,
the consultants have proposed 12 STPs with a total
capacity of 367.50 MLD for the year 2036. The existing
treatment capacity is 34.5 MLD with 2 STPs in operation.
2 STPs of capacity 27 MLD was administratively
sanctioned under package 3. The proposals for balance
340.5 MLD capacity is under submission to Government.

The State Govt. has accorded administrative sanction for
17 STPs with a total capacity of 376.5 MLD vide
G.0O.Rt.N0.374, MA&UD Dept., Dt:11.09.2020 for
Rs.1280.87 Crores under HAM model with 40:60 ratio of
Govt. and Private participation. The project work is under
tender process. The implementation period of the project
is 2 years.

River Maneru: Proposals are under examination at
Government for an amount of Rs.2828.24 Crores to
implement Action plan for construction of STPs with UGD
network in the 30 proposed towns on priority basis out
of 32 Towns coming in 5 polluted river stretches (Since
Schemes were already completed in Karimnagar and
Miryalguda Towns). It was also requested there in to give
directions to the concerned Municipal Commissioners of
13 towns to appoint the consultants for preparation of
DPRs by utilizing LRS/Municipal general funds. The
Director of Municipal Administration has entrusted the
work to EPTRI for preparation of DPRs. Depending on
the provision of funds, works will be taken up.

1.Karimnagar (38 MLD — Commissioned) - Completed.
DPRs prepared for the following
2. Huzurabad -  Construction of 2 Nos. of STPs of

capacity 6.45 MLD
3. Jammikunta - Construction of 2 Nos. of STPs of
Capacity 6.30 MLD

4. Parkal - Construction of 2 Nos. of STPs of Capacity
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Action Points Compliance status

6.60 MLD
5. Bhupalpally - Construction of 3 Nos. of STPs of
Capacity 8.83 MLD

Kinnerasani & Karakavagu River stretch:

Existing:
» No STPs are existing

Proposed:
> The STPs are proposed at following town
» Palvancha Town- 4 STPs with capacity 16.1 MLD.
Estimated cost is Rs.116.21 Cr.

Godavari River stretch:

Existing:
» No STPs are existing

DPRs prepared for the following

1. Bellampally - Construction of 2 Nos of STPs of
Capacity 13.00 MLD
2. Mandamarri - Construction of 3 Nos of STPs of

Capacity 14.00 MLD

3. Ramagundam - Construction of 3 Nos of STPs of
Capacity 45.00 MLD

4. Jagtial - Construction of 4 Nos of STPs of
Capacity 20.16 MLD

5. Metpally - Construction of 2 Nos of STPs of
Capacity 9.60 MLD

6. Bhainsa - Construction of 2 Nos of STPs of
Capacity 9.50 MLD

7. Korutla - Construction of 1 Nos of STP of
Capacity 12.71 MLD

8. Manuguru - Construction of 2 Nos of STPs of
Capacity 6.20 MLD

Armoor - Construction of 3 Nos of STPs of

Capacity 11.40 MLD

Krishna River stretch:

Existing:

> No STPs are existing

DPRs prepared for the following.

Gadwal - Construction of 2 Nos of STPs of
Capacity 16.26 MLD

leeja - Construction of 2 Nos of STPs of
Capacity 6.92 MLD

Kollapur - Construction of 3 Nos of STPs of
Capacity 6.12 MLD

9.3 Compliance of the Hon’ble NGT order dt.29.06.2020:

The Hon’ble NGT directed the following :

e The monitoring is expected with reference to ensuring that no pollution is discharged

in water bodies and any violation by local bodies or private persons are dealt with as
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per mandate of law as laid down in orders of the Hon'ble Supreme Court and this
Tribunal without any deviation from timelines.

e Every State/UT in the first instance must ensure that at least one polluted river
stretch in each category is restored so as to meet all water quality standards upto

bathing level. This may serve as a model for restoring the remaining stretches.

» The Compliance on the Hon’ble NGT directions are as follows:

e The Action plan for treating the sewage entering the water bodies is under
implementation.






e 9.3 The status and the proposals for STPs are as follows:
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Polluted River Present Existing Gap of Projecte Gap of Proposed Cost of
Stretch Sewage STPs sewage d sewage STPs proposed
Generation | Capacity to be sewage to be (MLD) STPs (Rs.
treated generati | treated by in Crores)
for on by the year including
present 2029 2029 O&M
generatio (Approx.) (Revised)
n
Musi river 1950 MLD 772 1178 2,815 2043 62 STPs | Rs.6060.
(2021) MLD MLD MLD MLD(203 (2057 71 Cr.
(GHMC) (25 (2021) (2036) 6) MLD)
Nakkavagu STPs)
River
Manjeera
Maneru (P-lll) | 56.72 MLD | 38 MLD 18.72 68.35 30.35 13 STPs 385.19
(Karimnagar | (7 towns MLD MLD MLD 38.45 Cr.
LMD to identified)
Somanpalli)
Karakavagu | 10.16 MLD Nil 10.16 11.95 11.95 4 STPs 116.21
(P-11h) (Palvancha MLD MLD MLD 15.20 Cr.
Kinnerasani )
(P-IV)
Godavari (P- 143.21 Nil 143.21 192.75 192.75 44 STPs 1949.03
V) MLD MLD MLD MLD 225.95 Cr
(Basar to (18 towns)
Bhadrachala
m)
Krishna (P-V) | 15.94 MLD Nil 15.94 21.45 21.45 9 STPs 307.08 Cr
(Thangadito | (4 towns) MLD MLD MLD 29.3
Wadapally)
2176.03 810 1366.03 | 3109.5 2299.5 132 STPs | Rs.8818.
MLD MLD(26 MLD MLD MLD* (2365.9 22Cr
STPs) MLD)

*Projected sewage generation for the year 2036.
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10. Non-attainment cities in O.A.No.681 of 2018.

» Hon’ble NGT orders in O.A.N0.681/2018, dated 08.10.2018: The Hon’ble NGT
issued order in O.A.N0.681/2018, dated 08.10.2018 about time bound preparation
and implementation of the Action Plan for lowering the ambient air pollution in the
non-attainment cities. CPCB has identified 102 non-attainment cities out of which,
Telangana has 3 non-attainment cities/areas (Hyderabad, Patancheruvu and
Nalgonda). The action plan has to be prepared by a 6 member committee called Air
Quality Monitoring Committee (AQMC) under the overall supervision and
coordination of Principal Secretary, Environment of the concerned State/Union
Territory and may be further supervised by the Chief Secretaries concerned.

Gist of the Orders Remarks

Time bound preparation and | Action Plan prepared and submitted
implementation of the Action Plan for | within timelines on 17-12-2018 and the
lowering the ambient air pollution in the | revised action plan on 11-03-2019.

non-attainment cities

Constitution of the 6 member | The EFS&T Department, Government of
committee called Air Quality Monitoring | Telangana issued G.O.Rt.No.182, dated:
Committee (AQMC) under the overall | 20.11.2018 constituting Air  Quality
supervision and coordination  of | Monitoring Committee (AQMC).

Principal Secretary, Environment of the | Till now, 3 meetings were conducted on
concerned State/Union Territory and | 04-12-2018, 23-01-2019 and 05-03-2019
may be further supervised by the Chief | and the approVed action plans are
Secretaries concerned communicated to CPCB.

AQMC meeting was held on
27.06.2020 to review the progress of

implementation during this quarter.

CPCBs, SPCBs and State Pollution | TSPCB is having a online complaint
Control Committees shall develop a |redressal system and toll free number
public grievance redressal portal for | (10741).

redressal of public complaints on air
pollution along with a supervisory

mechanism
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Gist of the Orders

Remarks

Strengthening of the AAQM network

MOEF&CC will provide the requisite
funds for the purpose.

Proposals prepared and in the process of
strengthening.

A proposal as per the population criteria
communicated by CPCB was submitted
to CPCB on 08-02-2019. The total
number of AAQ stations required for
Telangana State are 73 out of which 54
AAQ stations will be new (22 CAAQMS &
32 Manual)

cities.

including non-attainment

Non-attainment cities (3 nos.):

e Hyderabad &Patancheru - 7 more
CAAQMS are required.

e Nalgonda - 1 CAAQMS and 1 Manual
AAQMS.

National Clean Area Program (NCAP),
Gol is providing funds in this financial
year for establishing of the 5 CAAQMS in
Hyderabad.

AAQMS shall be connected to Central
server of CPCB for reporting analysis of
results in a form of Air Quality Bulletin
for general public at regular intervals at
least on weekly basis and ambient air

quality on continuous basis on e-portal.

CAAQMS of TSPCB are connected to
CPCB server, the data and Air Quality
Index is being uploaded into the website
of TSPCB on weekly basis.

a. Constitution of District Level Air Quality Monitoring Committee: EFS&T has
issued the G.O.Rt.No.33, dated 14.03.2019 constituting the District Level Air
" Quality Monitoring Committee for implementation of the action plan in HMDA and

Nalgonda.

b. State Steering Committee: Government has issued GO Rt.No.84, dated07-06-
2019 constituting the Steering Committee headed by the Chief Secretary for

overall guidance for the National Clean Air Program(NCAP) program to review

implementation of the action plan on quarterly basis

= Hon’ble NGT orders on 15.03.2019:

i. Based on the parameters applied, if there are other cities not included in the
102 non-attainment cities, the CPCB is directed to include the same in the

list of non-attainment cities.
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ii. The Chief Secretary of the states may finalize Action Plans within three
months for reducing the Noise Pollution Levels and submit the same to the

CPCB.

TSPCB in consultation with the stakeholder departments prepared an action plan to

reduce the noise pollution in Hyderabad City. The Action Plan is approved by the Chief

Secretary, during the first state steering committee meeting held on 09.07.2019. The

action plan on noise is communicated to the CPCB for approval on 12.07.2019.

= The Hon'ble NGT vide order dated 06.08.2019 mentioned additional Non-

Attainment cities in the Country and directed that an action plan shall be

prepared as per the guidelines given in the order dated 08.10.2018 within three

months. Sangareddy town of Telangana state is also included in the list. In

compliance to the Hon’ble NGT orders, an Action Plan for Sangareddy is

submitted to CPCB.

= The Hon'ble NGT vide order dt.20-11-2019 directed as follows:

Gist of the Orders

Remarks

Let assessed number of stations be installed within one
year and quarterly progress reports furnished to CPCB by
all the SPCBs/PCCs.. Indefault of compliance,
SPCB/PCCs will be liable to pay compensation @ Rs. 5
Lakh per month starting from 01.01.2021. Failure may also
be reflected in the ACRs of the Member Secretaries of
SPCBs/PCCs.

Under progress

Let SA and CC be completed within three months by the
SPCBs/PCCs utilizing available data, based on which
MoEF&CC may take further follow up action in terms of
direction para |l of order dated 06.08.2019 quoted above.
SPCBs/PCCs may furnish action taken report to CPCB so
that CPCB can file an appropriate report before this
Tribunal. For any default, compensation will be liable to be
paid @ of Rs. 5 lakh per month after 01.04.2020. Failure
may also be reflected in the ACRs of the Member
Secretaries of SPCBs/PCCs. MoEF&CC may file
compliance report before the next date.

Award of study under
progress

The review of master plans may now be carried out in the
light of the studies within six months from the date of such
studies in above terms. Mechanism for shifting industrial
units from residential areas may be evolved immediately.
Let both these aspects be complied by the all the
States/UTs and reports furnished to the CPCB. The Chief
Secretaries concerned may monitor compliance. In default,
the concerned States/UTs will be liable to pay
compensation @ Rs. 5 lakhs per month after the stipulated
timeline already mentioned.

PGRP developed

PGRPs may be developed for the remaining NACs and
report furnished by the SPCBs/PCCs to CPCB within two
months. In default, SPCBs/PCCs concerned will be liable
to pay compensation @ Rs. 2 lakhs per month from

Action plan for the
additional city is submitted
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01.02.2020. CPCB may file a compliance report. Failure
may also be reflected in the ACRs of the Member
Secretaries of SPCBs/PCCs.

Compliance may also be ensured for the remaining cities
and report furnished to CPCB by the States/UTs by
31.01.2020. In default, compensation will be liable to be
paid @ Rs. 10 lakhs per month from 01.02.2020. The
compensation may be recovered by the States/UTs from
the erring officers and appropriate entriesmay also be
made in the ACRs of the Heads of the Departments
concerned.

Under Implementation

Let the approved action plans be executed accordingly in
terms of the timeline provided therein and compliance
report furnished by Chief Secretaries of the concerned
States/UTs to CPCB on quarterly basis starting from
01.04.2020. CPCB may file compliance report before this
Tribunal. Failure on this regard may be visited with adverse
consequences.

Under implementation and
compliance report is being
submitted

The status of the implementation of the Action Plans for reducing the air pollution in the

non-attainment cities is placed as Annexure —lil.
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11. Status report on compliance of Hon’ble NGT order in O.A.N0.1038 of 2018 on
the news item published “The Asian Age” titled “CPCB to rank industrial units on
pollution levels”.

> The Hon'ble NGT vide order dated 13.12.2018 in O.A.N0.1038 of 2018 has observed
that Central Pollution Control Board during the year 2009-10 has carried out
comprehensive environmental assessment of 88 industrial clusters across the
country and rated them on the concept of Comprehensive Environment Pollution
Index (hereinafter referred to as CEPI). Out of 88 Industrial clusters, 43 industrial
clusters in 16 States having CEPI score of 70 and above were identified as Critically
Polluted Areas (CPAs). Further 32 industrial clusters with CEPI scores between 60 &
70 were categorized as severely polluted areas (hereinafter referred to as SPAs). It
was suggested that areas having CEPI score between 60 to 70 i.e., severely polluted
industrial cluster shall be kept under surveillance and pollution control measures
should be effectively implemented. Whereas the Critically Polluted Industrial Areas
need further detailed investigations in terms of extent of damage and formulation of
appropriate remedial action plan. Three industrial clusters were monitored in the

Telangana State and the CEPI scores were assessed as below:

S.No. | Name of the industrial cluster . CEPI Score
1 Patancheru-Bollaram 75.42 (Critically Polluted Area)
2 Kattedan 60.17
3 Kukatpally 66.46

» The Hon’ble NGT vide order dated 13.12.2018 directed that a Committee shall be
constituted by the concerned State which shall prepare and finalize the time bound
action plan with regard to identified polluted industrial clusters in accordance with the
revised norms laid down by the CPCB to restore environmental qualities within

norms.

> In compliance to the Hon’ble NGT orders, the EFS&T Department, Government of
Telangana vide G.O.Rt.No.2, dated 10.01.2019 constituted the Committee for
preparation of Action Plan for restoration of environmental qualities in respect of
identified three Polluted Industrial Clusters (PIA) viz. (Patancheru-Bollaram,
Kukatpally and Kattedan) taking into account the critical parameters pertaining to
these areas and submitted final Action Plans to the CPCB on 11.03.2019.

> The Hon’ble NGT vide order dt.14.11.2019 directed that the action taken report shall
be furnished showing the number of identified polluters in Polluted Industrial area, the

extent of closure of polluting activities, extent of Environmental Compensation
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recovered and the cost of restoration of the damage to the environment of the said

areas.

» Accordingly, the Board is monitoring the industries in the said areas and initiated

action against non-complying units.

> The Board proposed to engage third party which is NABL accredited to carryout

monitoring and assess the environmental parameters for Pre-monsoon and Post-

monsoon season in three Polluted industrial Areas. Due to lockdown, the Pre-

monsoon monitoring could not be carried out. The compliance of action points are as

follows:

Action Points

Action taken till date

Monitoring of  industries  for
compliance of emission standards
and up-gradation of Air Pollution
Control equipments.

Industries are regularly monitored for
compliance of emission standards and up
gradation of Air pollution equipment.

The Board has constituted teams to verify the
status of implementation of safety & Pollution
Control measures by the industries in the
month of May 2020. The Board has issued
notices to the industries on non-complying
industries.

The Board Ilevied interim Environmental
Compensation to the 24 (Bollaram), 9
(Patancheru) & 1 (Kattedan) non complying
industries on whom action was initiated since
last 5 years.

Ensure installation of multi stage
scrubbers with online pH meters to
control process emissions / vent
condensers to solvent storage tanks.

23 Nos of Industries upgraded single stage
scrubbers to multi stage scrubbers with online
pH meters.

Prepare plan for improvement of
infrastructure of roads.

IDA Bollaram:

1. Teams consisting of AEE TSPCB,
Representative from Bollaram
Municipality and President of Industrial
Association, IDA Bollaram are

inspecting the industrial area to verify
the status of IDA Bollaram with regard
to solid waste dumpings, roads etc

2. The status of improving infrastructure
facilities in IDA Bollram was reviewed
with Bollaram Municipal Commissioner
along with President, IDA Bollaram
Industries Association and proposed to
lay concrete internal roads. The issue of
widening the major R&D road passing
through IDA is also brought to the notice
of the concerned Authorities.

3. No solid waste dump has happened in
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Action Points

Action taken till date

the area.

IDA Patancheru:
1. Teams consisting of AEE TSPCB,
Representative from Patancheru

Municipality and President of Industrial
Association, IALA Patancheru are
inspecting the industrial area to verify the
status of IDA Patancheru with regard to
solid waste dumpings, roads etc

2. All roads in the Patancheru Industrial
Park are BT/CC roads and are in good
condition. Agency has been fixed for
taking up the work related to repair and
maintenance of pot holes.

3. After strict instructions from the team,
the casting units stopped the dumping
the waste casting sand in industrial
areas and lifting them to cement
industries.

Maintain pot holes free roads for
free-flow of traffic

Agency has been identified for taking up the
work related to repair and maintenance of pot
holes.

Regular check and control of burning
of municipal solid wastes.

The Government has issued GO Ms.No.27
prohibiting open burning of municipal waste.

» The Board levied penalty of Rs.25,000/-
on Bollaram Municipality for open
burning of waste.

» The Board levied penalty of Rs.25,000/-
on the vehicle owner for open burning
the wire scrap at IDA, Patancheru.

» The Boards has levied a penalty of
Rs.25,000/- on Sangareddy Municipality
for open burning of waste at
Arutla(V),Kandi(M).

Regular operation of ZLD systems /
ETPs or ensuring sending effluents
to CETP regularly.

There are 5 industries (3- Bollaram & 2-
Patancheru) having ZLD systems. M/s Dr
Reddy Laboratories is having common ZLD
system for 4 units and 45 units (33 —Bollaram &
12 -Patancheru) are members of CETP.

The members of CETP are transporting the
effluents to CETP using tankers fitted with GPS
and online vehicle tracking and manifest
system. The ZLD systems have installed
camera and flow meter and connected to
TSPCB and CPCB server.

Regular monitoring of CETP and
ensuring compliance of standards.

The CETP is monitored on daily basis for
ensuring compliance of standards. The CETP
installed OCEMS and the same is connected to
TSPCB and CPCB server. The CETP is
meeting the standards.

Regular monitoring of the Industrial
area to identify the unauthorized

> TSPCB has constituted night patrolling
teams to monitor IDAs regularly to identify
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Action Points

Action taken till date

dumpings.

any unauthorized dumpings.

> Special teams were constituted to inspect
IEs during rainy season to observe any
illegal discharges/seepages from the
industries.

» The Zonal Office has issued Closure Order
to M/s Srija Polymers, H.No. 16-72/4 IDA
Bollaram, Jinnaram Mandal, Sangareddy
District on 25.08.2020 as the unit is
operating without CFE/CFO of the Board
and also for causing water & air pollution in
the surrounding area.

Concretizing of storm water drains in
the industrial area and connect to
STP.

Bollaram Municipality is maintaining existing
storm water drains regularly and proposal for
concrete storm water drains is under
consideration.

TSHC-IALA  Patancheru, Kattedan and
Kukatpally are maintaining storm ware drains
regularly.
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12. Status on Rejuvenation of water bodies, Ground water extraction/contamination
and re-charge (Original Application No. 325 of 2015 in the matter of
Lt.Col.Sarvadaman Singh Oberoi Vs Union of India & Ors).

> An Original Application has been filed before the Hon’ble NGT, New Delhi regarding
identification, protection and restoration'of water bodies in the State of Haryana. The
Hon’ble NGT while considering the above application stated that the scope of the
Application (OA) needs to be extended to the entire Country in the interest of
protection of Environment and directed for Preparation of action plans within three
months and the report to be furnished by the State Govt to the CPCB and the CPCB
may examine all plans received from State Governments and furnish its comments to

the Tribunal within two months thereafter.

i. The CPCB may prepare and place on its website guidelines in the matter of

restoration of water bodies in the light of above order within one month.

i. The matter may also be monitored by Central Monitoring Committee
constituted in terms of order dated 08.04.2019 in O.A No. 673/2018 — Polluted
River Stretches, as this matter is connected to the steps required for remedying
the polluted river stretches as already explained.

> The Hon’ble NGT has initiated proceedings in the matter of OA No. 496 of 2016 as
per the news item published in “Hindustan Times” dated 19.06.2015 titled “Dirty flows

your drinking water” authored by Ritam Haldar” with regard to
Having regard to significance of RWH for conservation of water, joint
Committee of CPCB and Ministry of Jal Shakti may secure status of
implementation and action plans from all States and UTs and furnish combined
status report in OA No. 325/2015 on or before 30.11.2019. The Chief Secretaries

of all States / UTs may oversee compliance in their respective areas.

» The Hon'ble NGT directed that the Joint Committee of CPCB and Ministry of Jal
Shakti may secure status of implementation and Action Plans from all States and to
furnish combined status report in O.A.N0.325 of 2015 on or before 30.11.2019 and
the Chief Secretaries may oversee the compliance in their areas.

> As per the directions of Hon’ble NGT the following actions are to be taken by State

Government:

Action to be taken Action proposed

e Inventorization and Geo-tagging of | ¢ The Geo-tagging of all (46,697 Nos.)
all water bodies in the State. has been already completed.

e State policy to be prepared for|e Under Preparation.
Restoration & maintenance of
Water Bodies.







50

e Action Plan for Protection & |e The Government of Telangana has
restoration of water bodies. taken up a Programme “Mission
Kakatiya” for  protection and
restoration of all 46,697 nos. of water
bodies.

In addition to the above, the water bodies

which are influenced by the polluted

stretches are identified and mitigation
measures are being taken wup in
consultation with TSPCB.

The State Government has already

identified G&D sites to  monitor

environmental flows on Musi, Manjeera

and Nakkavagu Rivers.

» Format for submission of information on proposed action plans for “restoration of polluted
water bodies (lakes and ponds)” in compliance to Hon’ble NGT orders dated 25.02.2020 in
O.A. No. 325/2015 is annexed at Annexure-lV.
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13. Status of work in compliance of the directions passed in O.A.No.173/2018,
Sudarshan Das Vs. State of West Bengal & Others order dated 04.09.2018.

» The Government of Telangana has introduced New Sand Mining Policy in the year
2014 and framed Telangana State Sand Mining Rules, 2015, vide G.0.Ms.No.03,
dated 08.01.2015, to have sustainable sand mining in the State of Telangana and
authorised Telangana State Mineral Development Corporation Ltd (TSMDC), for
excavation, regulation and supply of sand in the State of Telangana on allocation of
feasible areas. TSMDC is following all the guidelines of sustainable sand mining in
the State of Telangana.

» TSMDC has deployed staff in the stockyard with Sand Reach Officer, Sand Reach
Assistant and Security Guards to monitor Sand Mining and Transportation activities.

» Sand available areas identified in the Districts. I, I, lll, IV & V order streams and also

the reservoirs that require de-siltation.

> District Level Sand Committees conducted detailed survey and identified the areas to
be de-silted and quantity of the sand to be extracted. After identification, necessary

Environmental Clearance obtained wherever required.

> ldentified sand bearing areas and prepared Mining Plan and got approved. Obtained

necessary Environmental Clearance for operation of sand reaches.

> |dentified reservoirs for de-siltation i.e. Mid Maniar, Lower Maniar, Annaram barrage,

Medigadda barrage and Musi reservoir.

> Established a robust mechanism to monitor the sand operations and its transportation
to the customers. Sand Mining activities are monitored by TSMDC, through a website
Sand Sales Monitoring and Management System. Transparency and Accountability is
maintained by Online Booking of Sand, Electronic Transit Pass Generation,
Authentication of Vehicles along with Gross weight through RTA and Authentication
of Customers through Aadhar database. As an additional Security measures Security
Paper is used for generating Transit Posses through Computer Printing and Tab

Printing where Power supply is not available.

» TSMDC empanelled nearly 27 weigh-bridges at strategic points nearer to the Sand
Stockyards in Telangana State to ensure proper weighment of Transport Vehicles.
The powers of Enforcement are vested with Mines Department, Revenue, Police and

RTA to curtail illegal sand mining and transportation.

> “Sand A Mobile” application is provided to the enforcement authorities to verify

genuinity of transportation vehicles en-route.

» Unique QR code is adopted in transportation of sand.
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> Sand operations carried out strictly between 6:00 AM to 6:00 PM.

> Air pollution in the en-route villages controlled by sprinkling the water on the roads. It
is ensured that all the trucks are covered properly with the tarpaulin cloth to avoid

dust pollution.

> Strictly adhered to the protection of the structures by leaving the buffer zone
upstream and downstream of the structures. For road safety, deployed trained people
in all the junctions in the Villages were sand Lorries are passing through.

» A conference was held at Hyderabad to popularise the use of M-Sand.
» 27 sand bearing area closed after expiry of Environmental Clearances.
> Closed Circuit cameras were installed in 4 stockyards with monitoring systems.

> District Survey Report (DSR) are prepared for 9 districts where sand operations are
going on as per the directions of the Hon’ble NGT.

> TSMDC also prepared scientific study report on impact of de-siltation of sand for
Medigadda and Annaram Barrages of Jayashankar Bhupalpally District and Mid
Maniar Barrage of Rajanna Sirbilla District. The reports were submitted before
Hon’ble NGT on 14.02.2020.

» TSMDC applied for Environmental Clearance for (27) sand bearing areas in Mulugu
District and (33) sand bearing areas at Bhadradri Kothagudem District. Due to
lockdown, the Public hearings are pending for (48) sand bearing areas, out of which,
(12) sand bearing areas are below 5 hectares.

» The compliance of Hon'ble NGT orders is as follows: -

Hon’ble NGT directions Compliance.

Demarcation of the sand reaches

While identifying the sand reaches they

were demarcated by fixing geo-

coordinates.

Compliance to the guidelines issued in
Environmental Assessment (EIA) 2006
Sand
Management Guidelines 2016.

and Sustainable Mining

The guidelines issued in EIA 2006 and
Sustainable Sand Mining Management
Guidelines 2016 are strictly adhered to
and while mining the sand. Obtained
Environmental Clearance for 9 sand

bearing areas.

» Report on Thematic areas "lllegal Sand Mining' as per the NGT order dt. 12.09.2019

is annexed at Annexurefhgﬁ
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14, Status report on the compliance of the Hon’ble NGT order in O.A.No.148 of
2016 filed by Mahesh Chandra Saxena Vs South Delhi Municipal Corporation &

Ors on Utilization of treated wastewater from STPs.

> The Hon’ble NGT vide order dated 27.11.2018 in Original Application (OA) No. 148 of
2016 filed by Sri. Mahesh Chandra Saxena Vs South Delhi Municipal Corporation
(SDMC) & Ors directed as follows:

i.  All the States to prepare and furnish Action Plan within 3 months for utilization
of treated water.

ii. The State Government shall furnish the Action Plan to CPCB within three (3)
months.

iii. The CPCB may review such action plans and issue appropriate directions in
the matter.

iv. ~The CPCB shall furnish a report of compliance to the Hon’ble Tribunal by
30.04.2019 by e-mail.

» The State Government submitted the action plan for utilisation treated water from
STPs to CPCB on 04.09.2019.
» The Hon’ble NGT vide order dated 11.09.2019 directed as follows:

“11. In view above, we direct that the States / UTs which have not yet furnished
their action plans may do so on or before 30.11.2019, failing which defaulting
States / UTs will be liable to pay compensation @ of Rs.1 Lakh per month till
Action Plans are filed. The States / UTs which have furnished the Action Plans
may remove the deficiencies noticed above by 30.11.2019, failing which they will
be liable to pay compensation @ of Rs. 1 Lakh per month. The compensation
may be deposited with the CPCB, which may be used for restoration of the

Environment”.

» The CPCB vide letter dated 07.10.2019 informed that the Action Plan on Utilization of
treated waste water for the State of Telangana was examined and suggested to revise
the action plan by incorporating the missing data viz., (i) Explore potential water
demand of identified bulk users of water and (ii) To explore possibility of setting up of
treatment facility in industrial clusters to meet their raw water requirement instead of

drawing ground water.

» The revised action plan incorporating the gaps observed was submitted to CPCB on
22.01.2020.
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SI.No | Action Point A B C=A-B D
Existing Status Desired / Gap Timeline
Projected
1. Estimated 2453 MLD 3870 MLD | 1417MLD | -
Sewage
Generation

2. Treatment 858 MLD 3778 MLD | 2920 HMWS&SB  has
Capacity MLD undertaken
(Projection for sewerage master
05 Years to be plan for a
taken into proposed total
consideration) sewerage

treatment plant
capacity of 2073
MLD at 65
locations.

Identifications  of
location and
allocation of land
for construction of
STPs is in
progress.  Public
Health dept,
prepared tentative
plan for
construction of
STPs at 134 towns
in the state for 10
years is enclosed
(Annexure-V) and
will be taken up as
per the availability
of funds.

3. Status of | 100% coverage in | 8218 km., | 7543 km., | Sewerage master
Sewerage GHMC area. in other in other plan is proposed to
i;r/ns)tem (in Sowera 11691 ;J;CBesp t areas. be implemented.

ge |9 GHMC.
service |sqg.k
area m
No of 4919
sewerag | 89

e nos.
connecti

ons

Populati | 47.67
on 2018 | lakhs
Populati | 50.44
on 2021 | lakhs
Length | 5767.
of sewer | 05
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main km
Length | 612
of 600 kms
mm dia
& above
Trunk 172.0
mains 5
kms
Lateral 4958
& sub /
mains 6083.
41
kms
No of 2742
manhole | 19/
s 2351
73

675.10km. in other
ULBs

No. of STPs

35 STPs are
provided
(Annexure — VI).

100%
treatment
of the
sewage
generated

STPs of capacity
2073 MLD at 65
locations are
proposed in
GHMC area and
Public Health dept,
prepared tentative
plan for
construction of
STPs at 134 towns
in the state for 10
years ( 70 STPs of
capacity 308.9
MLD at 30 towns
in the state are

Has bulk users
identified for
reuse of
treated Water
such as
‘Industrial
Clusters,
Metro Rail,
Indian
railways,
Infrastructure
Projects,
Agriculture,
Bus Depots
and PWD ?
(Y/N)

Yes

proposed on
Polluted River
Stretches).

The Bulk users are
addressed letters
to use recycled

treated water in

lieu of potable
water / ground
water. Instructions
issued to
Municipalities

wherever STPs

are located to
utilize the treated
waste water for
Horticulture and
industrial
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Quantity of

treated

wastewater

being used by

Bulk User (in

MLD)

Industrial There are 4 - - The TSPCB is

Clusters, CETPs with a total encouraging  the
capacity of 7 MLD. industries to re-
Presently, part of used the treated
the treated water from CETPs
effluents from one for their non
of the CETP is process
being used by the requirement.
member industries.

Metro Rail, HMRL is having HMRL is - HMRL was
two recycling units | recycling addressed a letter
with a capacity of | 100% of to use the treated
50 KLD each. The | sewage recycled water
same is utilized for | generated from STPs for their
washings of in their gardening
wagons and premises. purpose.
gardening within
their premises.

Indian 1300 KLD STPs All the - The treated waste

Railways, are available major water is being

Railway reused for washing
stations and gardening
have to purpose.

install

STPs.

Infrastructure 178 nos. of As per the | Providing | The treated waste

Projects, infrastructure norms of a water is  being
projects have GHMC/HM | concessi | reused for flushing
STPs of capacity DA allthe | on of and gardening
54.63 MLD. constructio | 50% of purpose.

n projects | sewerage
having cess to
more than | those

50 flats premises
should who have
have STPs.
STPs.

Agriculture, The treated water | - - Further reuse of
from 4 major STPs water will be
with a capacity of encouraged.

592 MLD is being
let into River Musi
after treatment. At
the downstream
the River water is
being utilized for
Agriculture
purpose.
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Bus Depots
and

MAUD has
addressed a letter
to MD, TSRTC to
use recycled
treated water in
lieu of potable
water / ground
water.

PWD.

Addressed a letter
to use recycled
treated water for
real estate
projects.

No. of Water
Aquatic
Sources
(Lakes, Pond,
etc.,) being
developed
through
treated
wastewater.

A condition is
being stipulated in

the Consent
issued o
construction

projects to provide
artificial recreation
pond with treated
waste water in
their premises.
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15. Status of setting up and proper functioning of ETPs/ CETPs/ STPs in the State
of Telangana (OA/593/2017).

» The Hon’ble NGT vide order dated 04.07.2017 in OA No. 593 of 2017 directed the
SPCBs to file a statement on the status of functioning of STPs/ETPs/CETPs.

» As per the orders of Hon'ble NGT, the CPCB has developed an online portal in its
website so as to upload the status of ETPs / CETPs / STPs every month by the State
PCBs. Accordingly, the Board is uploading compliance status of industries (ETPs) /
CETPs / STPs every month in the CPCB website, so as to file the report before the
Hon'ble NGT.

> Status of ETPs / CETPs / STPs in the State at the end of 2™ quarter of 2020-21
(September, 2020) is as follows:

o Status of ETPs: The Telangana State Pollution Control Board has identified 2178
number of water polluting industries existing in the State. Out of 2178 industries,
2167 industries having functional ETPs and 11 industries are not having ETPs.
The status of ETPs and action taken report is as follows:

1 No. of industries which require ETP 2178
2 | No. Industries having functional ETP 2167
3 | No. of industries complying 2109
4 | No. of industries non-complying 58
; Closure directions issued 35
Show cause notice/directions issued 23
6 | No. of industries operating without ETP 11
. Closure directions issued 10
Show cause notice issued 1

o Status of CETPs: There are 7 CETPs existing and 1 CETP is proposed in the
State of Telangana and the status is as follows:

1 | No. of CETPs 7
2 | No. of CETPs complying 4
3 | No. of CETPs non-complying 3*
4 | Closure directions issued 3*
5 | Details of under construction/proposed CETPs 1

*one CETP M/s ILF&S Ltd, Fabcity is not in operation due to business reasons
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o Status of STPs: There are 374 STPs (Municipal-30 nos. & Other-344 nos.)
existing and 374 STPs are complying with discharge standards (Includes 53 STPs
have been complying after issuing notices by the Board). 221 STPs (Municipal-20

nos. & Other-201 nos.) are proposed in the State of Telangana and the status of
STPs is as follows:

A | Municipal STPs
1 No. of STPs 30
2 No. of STPs complying 30
3 No. of STPs non- complying - 0
4 Show cause notice/directions issued 0
5 Details of under construction/proposed STPs 20
B | Other than municipal STPs
1 No. ‘Gf STPs 344
2 No. of STPs complying 344
3 No. of STPs non- complying 0
4 Show cause notice/directions issued ¢]
5 Details of under construction/proposed STPs 201
v

CHIEF SECRETARY,
GOVERNMENT OF TELANGANA
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vehicles, lane
discipline, etc.

S. Responsibl
No Implementati Action Deviation Expected | e
uo:m_n Action points Mmﬂww_“”ﬂa\ Implementation Status Mwmmﬂmwomﬂ MMMJH_”MMm“ﬂmQ WM”vHﬂ _\umumlamim Total cost in Rupees Remarks
long) term city plan any on agency

il) | taunch public Short Under Implementation Continuous No Continues Transport, As a part of the Department Activities:
awareness activity at | deviation activities Traffic, department Public awareness compaigns are being
campaign for regular TSPCB, activity from the | conducted during Road Safety Programmes by
air  pollution intervals GHMC & budget of the Transport Department and also by all stake
control, HMRL respective holder departments. 1. As Gol has taken a
vehicle departments decision to implement BS-VI from 01.04.2020
maintenance, and BS VI vehicles registered are 6914 from
minimizing 01.04.2020 to 27.05.2020.
use of 2. Awareness campaigns have been conducted in
personal all the Districts with regard to registration of

BSIV vehicles upto 31.03.2020 only.
3. All the registering authorities in the districts
have convened a meeting with the dealers and
informed that no BSIV vehicles will be registered
after 31.03.2020.
4, Wide publicity has been given in Print and
Electronic media to this effect.
5. SMS alerts have been sent to the owners of
BSIV vehicles to register their vehicles before
31.03.2020.
TSRTC: 1) Creating awareness to crew on Air
pollution through gate meetings by depot
managers in each depot.
2} During commuters the slogan ‘Reduce Air
Pollution’ is discussed with the passengers to
protect our environment and give pollution free
environment to our next generations and also
importance of public transport rather than to use
individual vehicles.
HMRL: HMRL with the support of WRI + Toyota
Motor foundation, has taken up initiatives and
conducted a STAMP (Station Access and Mobility
Plan) Challenge workshop for startup companies
on first and last mile connectivity services.
e About 60 startup companies have
responded to the STAMP Challenge




S9PIYaA A Sg Pue 0ZOT HO'TO wol |A-Sg
juawaldul 01 UOISIAP B Ue} SBY |0D SY e
1S9UANOY Juswedaq

1IN

2LUS1
1odsueiy

UoHEBIASP ON

‘Anapoe
sanuniuo)

uonejuawad| Jopun

guon

jo 3umonsl
104
sdals  a1emyy

(N

(0Z0Z'SO'TE 01 0207 ¥0°10)060S {0207 €0°'TE
-6T0Z°¥0°'10) 0SzEET-epUORYORY 6102
‘Aey 01 6T0Z ‘984 78T8S-pryRLRqAD (0Z0Z7°90°0€
[l 0Z0Z) 950608 (6107} 950608 ‘(8107) 91LZ0S
-peqelapAH 1dap oyjely :sanianoy uswnsedag

SpoW ddd

uisiseq 10dda uo

sanfioe) Bupled

adyjod
Jell

SOITIAIIDE SaNuIU0D

‘Auianoe
Jen3al
Se aNUU0)

Supjied

10} S J9[PdYM OM]

00T pue sied 0SZ Yum a)s
auo uopejuawa|dwy Spun

uoys

sea.e
pajeusisap
-uou

D3 Ul $3)21YdA
JO Buppied
JuaAaId

{m

"9IINIDS BAI1084)8 10 SUOIIRIS
jiey o113 2yl 0} Jaleau suonels Juiddems
Asenieq pue suoiies 8uidieyd Aseileq jeisul
0] J119Up| 00QES pUB SIOI0W QL3 ‘WNUoH
‘vonesodio) pO Jamod se yans sapuade
uleltas  padesnodua  pue  paleiul  sey
THANH ‘SuiBieyd Alaneq apiaosd 03 Jdplo Ul e
‘Bu1elnooua st suol1els
[leY OL19IA DY} [jB 1B 3suodsas ayy suoliels
ley 0.3 e pededus ale sie) jeulou
GG pue s1eD D14193{F L€ 'SUOlelS |ieY ONBIN
1e poSeBua aie s JOBBYM T JO 8SOT
pue say1g-3 I3]93YM g SIaquinu Qg Jayuing
'SUOIIRIS [IBY OJIBAL 123]9S 18 ANAIIOBUUDD
Siw 1Se] pue 1SM4 SEB SIVIAILS  J9PIIYY
pag8e8ua oaey joodJs pue sjig Did3 ‘[0od

1ed 1y ‘Adigowy ‘080A ‘sie) wooz ‘eounog e
218 UCIIEIS CJIBIA BWOH A ‘Uonels

041N nAnJay) weding ‘uonels ONRBN e
Aup 291H 1e aoejd
ur Apeasje ade s9diales smNnys -s1oefosd
1011d 8y pailels aaey saluedwod PalsHlIoys
ayl -sauedwos  dniiels g pRisiuioys
sey Ain{ ayi pue pegesdpAH ‘1@dwndeg
‘UeARYg |IBY OIBIAl 18 P31anpuod doysyiom

syleway

soadny u} 1500 |e10L

Aouo8e
/
sjuaunedag
9
[qisuodsay

uo
najdwos

jo a1eq
poadxy

Aue

31 ‘saulppuuny
paiasie) wouy
uoleINeQ

uejd A1
lad se aieq
uopsjdwo)
uonoy

snieis uoperuatuajduy

witay {3uo|
/piw/3i0ys)
potsad uo
neuawajdwy

sjujod uoIPY

2.Nn0%




—
o
Foma

of road and
improvement
of
infrastructure
for
decongestion
of road.

Rupees(Lakhs)

S. Responsibl
No Implementati Action Deviation Expected | e
mOcm«n Action points Mﬂon_mq\_”m d/ Implementation Status MM“nm_Mwa M”..M,_M_wﬂmm‘mwma n_uwwﬂmuﬁz _\um_um:-.:m:: Total cost in Rupees Remarks
long) term city plan any on agency
particulate registered are 6914 from 01.04.2020 to
filters in 27.05.2020.
diesel e Awareness campaigns have been conducted
vehicles, in all the Districts with regard to registration
when  BS-Vi of BSIV vehicles upto 31.03.2020 only.
fuels are = All the registering authorities in the districts
available have convened a meeting with the dealers
and informed that no BSIV vehicles will be
registered after 31.03.2020.
e  Wide publicity has been given in Print and
Electronic media to this effect.
e  SMS alerts have been sent to the owners of
BSIV vehicles to register their vehicles
before 31.03.2020.
v} | Prepare Short Under Implementation Continue as regular activity Civil Nil Department Activities:
action plan to Supplies 86no petrol bunks inspected January'20-April-20
check fuel department to till date)
adulteration Hyderabad,Sangareddy,Rangareddy&nalgonda
and random
monitoring of
fuel  quality
data. .
vi) | Prepare plan Long Under Implementation Under implementation and to continue GHMC & ) Vehicular underpass at chintalkunrta is
for widening HMDA completed and opened to traffic in the year May,

2017.
L.B. Nagar LHS Flyover - opened to traffic March
2019
L.B. Vehicular underpass - opened to traffic May,
2020
Kamineni LHS Flyover - opened to traffic August
2018
Kamingni RHS  Flyover - May, 2020
For balance works properties are aligning the
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Expenditure  incurred till
June -2020: 7833.5

S. Responsibl
No Implementati Action Deviation Expected | e
mocMn Action points mﬂw_ﬂq\_ﬂwa\ Implementation Status MM“M“MMWW” MMM.M”MMMMWW& nDMM“mnﬁ_Mz \_um_om?:\.m:& Total cost in Rupees Remarks
long) term city plan any on agency
9. Viaduct segment — 72 casted and erection
completed.
10. Main bridge segment out of 53, 53 nos were
casted and erected.
11. Al-P1-P2-P3 425m Cable stayed portion
completed.
12. 425m of cable stayed bridge portion is
completed from erection point of view.
13 Almost work is completed except small
finishing works.
Construction of 6 lane two | 30.12.2019 GHMC 33355 Work in progress
way flyover crossing 7 1) Total Foundations -73 nos
Tombs jn (Shaikpet), Film 2) Excavation completed -66 nos
Nagar road In., O.U.Colony 3) PCC completed - 66 nos
In, and Whisper Valley Jn 4) Foundation completed-65 nos
Expenditure incurred till 5) Pier first lift completed- 61 nos
June -2020: 9140.41 momwwmsa 6) Pier final lift completed- 50 nos
31.12.202 6) Pier caps casted -34 nos
30.06.2020 J
e for6 1 7)  Pier caps erected - 33  nos
Bm:ﬁ:m 8) PSC Girders casted - 256 nos
9) PSC Girders erected - 168 nos
Road widening works are in progress for taking
up further foundations. The balance 11
foundations are held up at Kapoor property (Al
to P8) is 9, OU colony Junction {P33) is 1,
Whisper valley junction to Sweet Magic (A2} is 1.
Construction of Multi level | 21.12.2019 EOT granted | 31.12.202 GHMC 26309 Work in progress
flyovers/Grade separators at up to 1 1 Total Foundations -79 nos.
Botanical garden., 31.06.2021 2) Excavation & PCC completed - 43 nos.
Kothaguda and Kondapur i.e., for 18 3} Foundation Raft completed - 42 nos.
junction: months 4) Pier upto ground level completed- 36 nos.
5

)
)
)
)
) Pier
)
)
)

shaft  completed- 36  nos.
6 Pier caps casted— 33 nos.
7 Pier  caps  erected - 24 nos
8 Girders casted - 35 nos
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T o

halt station yard between
Malkajgiri&Secunderabad
station on Secunderabad -
Manmad section
Expenditure incurred till

5. Responsibl
No Implementati Action Deviation Expected | e
soure | Action points on Um_._oa Implementation Status Completion ,n_.dE.Eamm.ﬁmQ Date of . Departments Total cost in Rupees Remarks
e (short/mid/ Date as per timelines, if completi |/
long) term city plan any on agency

Construction of Steel Bridge

for development of access

road in to Panjagutta Grave 15.07.202

vard opp. Chutneys and | 23.07.2020 - ’ o. 1700 Work in progress

development of exit road for

grave vyard from road no.l,

Banjara Hills

Storm water disposal by

WM,HM_;WNM”Mm 2t Uppuguda 26.06.2019 ﬂmxomu‘:ﬁmocmo 31.05.202 597 Layig of Enm::m.mm completed and Construction

Expenditure incurred  till 31.07.2020 0 of 10 Chambers is to be started.

June -2020: 192.51

Formation of CC Roads at | 18.09.2019 EOT to be 18.03.202 518 Target length in mts/Workdone

RUB Uppuguda taken up to 0 Cumulative/Balance. Towards Kandikal and

Expenditure incurred till 31.08.2020 Moghalpura Side. "Total length : 530 mts.

June -2020: 239.04 1.Excavation : 530/510/20
2.5wWD : 530/530/0
3.lowering of WS line- 170 mtrs
4 Sewer : 385/385/0
5.GSB 530/510/20
6.M10 :530/510/20
7.M40 : 530/510/20
8.Footpath : 530/0/530- kerbing work is in
progress.

site clearance in progress Railway portion work taken up by SC Rly. and in

Construction of four lane progress.

RUB at Thukaram Gate in For Approach work site clearance in progress.

lieu of existing level crossing Dismantling of properties in progress to the

Gate at L.C.N0o.256/E at 30.06.202 extent of handed over properties. Balance

Km.618/0-100 in Llallaguda | 29.01.2021 - ’ H. 7071 property acquisition is under progress
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June -2020: 1073

5. Responsibl
No Implementati Action Deviation Expected | e
poure | - Action points on nm:onw Implementation Status Completion QoB.S..mm.ﬂ.ma Date of . Departments Total cost in Rupees Remarks
e (short/mid/ Date as per timelines, if - | completi | /
long) term city plan any on agency

Expenditure  incurred  till Prestressing of 1 out of 36 PSC girders is

June -2020: 2019.43 completed. Concreting to be done
Staging for 1 out of 10 Pier caps is in progress
Excavation & Rock cutting for RE Panel is in
progress on Al side(Ayyappa society side)
Railway Portion:-

- Concreting for 2 out of 2 footings is completed

Balnagar X Road Flyover Under Implementation Under 38700 1 out of 2 Pier shafts concreting done upto

{Work taken up by HMDA) GHMC Ground level

Amberpet 6 No. X Roads Other Further, form work for 2nd pier shaft concreting

Flyover{Work taken up by department 27000 upto ground level is in progress

NH) s

Rehabilitation &

Upgradation Hyderabad ORR

to Medak section {Work 42652

taken up by NH)

6-laning from Aramgarh to

Shamshabad section {Work 28315

taken up by NH)

RUB at Anand 4105

Bagh,Malkajigiri {(R&B)

Expenditure incurred  till

Works Agency Finalized but

Shilparamam

held up due to various reasons like Eco sensitive zone and land clearance from

Construction of Multi Level /
Grade Separators at Six
Junctions including widening
and strengthening of existing

at grade peripheral and

radial road around KBR Park, | ~ i i 43600
Hyderabad under EPC Under

{Package-!) GHMC

Work Status: Final orders for Other

taking up the work are department

Final orders for taking up the work are awaited
from Govt, of Telangana.
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Dhobighat, Santhosh Nagar X
road and SBI road junctions
with Intermediate lane down
ramp at Santhosh Nagar X
roads for the traffic towards

Champapet / Nagarjuna
Sagar road

Work status: G.O. issued by
government  for  agency

approval on dt:04.04.2020.
Expenditure incurred  till
June -2020: 583.39

Constructions  of  4-lane
Elevated corridor from Indira

park to VST main road
junction crossing NTR
Stadium  junction, Ashok

Nagar Cross road junction,
RTC Cross road junction and
Baghlingampally  junction.
Phase-1 & Construction of
2nd level 3-lane bidirectional

independent flyover from
Ram nagar road to
Baghlingampally road via

VST main road junction
Work status: Agreement to

52337

5. Responsibl
No Implementati Action Deviation Expected | e
: iod leti f arget Date of Depart
pourc Action points on vm:o. Implementation Status Completion wo_.: ..r.,:mm._.mn_ ae o . epartments Total cost in Rupees Remarks
e {short/mid/ Date as per timelines, if completi |/
long) term city plan any on agency
dept, D:08.04.2020
Tender Stage
Nalgonda X Roads to Owaisi | Under Under As per the recommendation of the Committee -
Junction. Implementati GHMC I price bid is opened on 16.07.2019. G.O. issued
Constructions of 4-lane | on Other by government for agency approval on
Elevated corridor crossing department dt:04.04.2020.
Chanchalguda, Saidabad, 3 Utlity shifting work to be started.

42600

LOA issued. Agreement to be concluded
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5. Responsibl
No Implementati Action Deviation Expected | e
sourc | Action points on ﬁm:nﬁ Implementation Status Completion Nﬂm.oB .S_.mm.nma Date of . Departments Total cost in Rupees Remarks
e {short/mid/ Date as per timelines, if completi |/
long) term city plan any on agency
AOC Roads-Road 31000 Preparation of DPR for the project is completed.
connectivity between The state Government has addressed Ministry of
Wellington road- Defence, GOl for transfer of 37.96 acres of
entrenchmnet road Safilguda defence land to State Government for taking up
railway gate,RK Puram ROB construction of alternative roads in lieu of
Work status: Preparation of proposed closure of AOC roads.
DPR for the project s
completed
- Preparation of DPR for the project is completed.
NFCL to Mehdipatnam The state Government has addressed Ministry of
including NFCL junction 120000 Defence, GOl for transfer of 37.96 acres of
Work status: DPRs under defence land to State Government for taking up
Finalization construction of alternative roads in lieu of
proposed closure of AOC roads.
LB Nagar to Aramgarh Under DPRs under Finalization
Work status: DPRs under GHMC 50000
Preparation Other
Hafeezpet ROB s\amzim department DPRs under Preparation
Work status: DPRs under . S 10000
. Under Implementation
Preparation
Kothaguda to Cyber tower DPRs under Preparation
Junction .
Work status: DPRs under 20000
Preparation
Works for which DPRs under Preparation
Bahadurpura to Under DPRs under Preparation
20000
Moosarambagh GHMC
Puranapool reach Other 60000
department
Malakpet-Chaderghat-Abids . s 50000 DPRs under Preparation
Under Implementation
Afzalgunj to Secretariat 100000
Nizam College to JBS 120000 Wﬂw c:nmﬁ preparation with CE Testing Co. Pvt.
JBS-RP Road- Necklace Road- 20000 DPRs under Preparation
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sOUrc

S.
No

Action points

Implermentati
on period
(short/mid/
long) term

Implementation Status

Action
Completion
Date as per
city plan

Deviation
from targeted
timelines, if
any

Expected
Date of
completi
on

Responsibl
e
Deparitmentg

/

agency

Total cost in Rupees

Remarks

Ship Junction to Moosapet
connecting to Anjaneya
Nagar including construction
of storm water drain from Ch
1600m to Ch 2150m (MUTT
Land) in Moosapet Circle 23
Work status: Tenders will be
called only after the
property is acquired and
handed over.

Construction of slab culvert
across the Kukatpally Nala at
Rajkamal Transport / Khaitan
Factory Office, Fathenagar in
Kukatpally circle.

Work status: Contract closed
Expenditure incurred till
June -2020: 68.49

Balance work of
Construction of slab culvert
across the Kukatpally Nala at
Rajkamal Transport / Khaitan
Factory Office, Fathenagar in
Kukatpally circle.

Under Implementation

Under Implementation

for according of administrative sanction for
Rs.580.00 lakhs.

Tenders will be called only after the property is
acquired and handed over.

480

The contractor has neglected the work.
Therefore, the contract is determined duly
forfeiting the deposits as per clause 60(a) of PS
to APDSS vide note orders of the Commissioner,
GHMC Dt.31.08.2019 vide e-office (C.N0.218035)

Development of 100 feet
wide road from Church gate
to Diamond Restaurant in
Hafeez Baba Nagar on
Balapur Road
Work status:
started

Work to be

30.03.2021

30.03.202
1

TSSPDCL

Expenditure incurred till
June -2020:13.39

Work status: Work to be
started

Under Implementation

Agreement concluded and the work to be
started.

Amount deposited and work to be started
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road{Chainage 550 to 1096)

5. Responsibi
Mo Implementati Action Deviation Expected | e
. iod leti ‘om t ted f D t
poure Action points on perio . Implementation Status Completion JQ\:. m:\mm. N Date o \ epartments Total cost in Rupees Remarks
e (short/mid/ Date as per timelines, if completi |/
long) term city plan any on agency
DRDO compound wall for
proposed 60' wide road
Work status: Work to be
started
{Depends on acquisition of
properties)
TSSPDCL Amount deposited and work to be started
Work status: Work to be 12.81
started
Formation of CC Road in the - Laying of CC Road completed upto 80% of area
widened portion from Zohra and Laying of Footpath is in progress. One
bee dargah to Habeeb Nagar {Depends . property (Temple compound wall) to be
via Kumaarwadi, between Ch on acquired. Agency has given a representation for
0.0m to Ch 1370.0m (left v acquisitio cancellation of work mentioning there is no clear
. 16.06.2018 96 X o
over portions) n of site to execute the balance work and it is under
Work status: Work is under propertie process. Closing note is in circulation through e-
closure s} office.
Expenditure incurred  till
June -2020: 36.1
30.03.202 - Agreement Concluded. Work to be started. Trees
Formation of CC Road and mmmgo.ﬁwmw_mm to be cut and electrical poles are to be shifted.
Footpath in the widened
. and
portion from Habeeb Nagar depends
to DRDL (Via) Rakshapuram | 25.11.2018 P 590
. on
proposed 60' wide road acquisitio
Work status: Work to be q
n of
started .
propertie
s)
Formation of CC Road and (Depends - Agreement concluded on 18.01.2019 and laying
Footpath in the widening M: of CCRoad is in progress wherever stretch
portion from Doodhbowli - available.
, . acquisitio
Police Station fo | 31.07.2020 501
- n of
HussainiAlam under ropertie
proposed 60' wide P Mv
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pourc

Action points

Implementati
on period
(short/mid/
long) term

Implementation Status

Action
Completion
Date as per
city plan

Deviation
from targeted
timelines, if
any

Expected
Date of
completi
on

Responsibl
e
Departmentsy

/

agency

Total cost in Rupees

Remarks

service road from KPHB
flyover {Rajiv Gandhi flyover)
approach to  Malaysian
Township

Junction

Work status: Approval for
Administrative sanction s
awaited from Government

Widening of proposed 66’-0"
wide road from Road.no.1 to
Gauri Shanker Nagar (via
Road No.11, Banjara Hills)
Expenditure incurred till
June -2020:90.45

21.05.2019

EOTupto
31.03.2020

30.10.202
0

Construction of 120'-0" wide
road from Ramanaidu
studios Senor valley {Balance
work) Film nagar road
lubilee Hills under EPC mode
of tenders

29.01.2021

29.01.202
1

190

Work is in progress and will be completed
depending on the properties handed over by the
T.P Wing

1612

Joint inspection conducted with concerned
HMWS&SB Engineers and noticed that there is a
1400mm dia MS water pumping main is passing
through proposed waork site. A trial pit will be
dugup and find out the alignment of the existing
pipeline. The contractor has been informed to
dugup trial pit and the work will be takenup after
noticing the alignment of the pipeline.

Tender Stage

Formation of CC Road and
Footpath in the widening
portion from Vazir Alj
Mosque to  Doodhbowli
Police Station under
proposed 60’ wide
road{Chainage 0 to 550)
Work status: Under Tender
process

Formation of CC Road and
Footpath in the widening
portion from Himmatpura to

513

Under Tender process

596

Under Tender process
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mechanized
sweepers

GHMC is 9030 kms) has been
and is being carried out
through 43 No. of sweeping
machines

sweeping of (1850
kms) for 2019-20
FY and April 2020
to June 2020 (till
11thlune 2020} is
Rs. 32,55,09,588/-

S. Responsibl
No implementati Action Deviation Expected | e
sourc | ° . , on periad . Completion from targeted | Date of Departmentg .
Action points . Implementation Status . . . . Total cost in Rupees Remarls
e (short/mid/ Date as per timelines, if completi | /
long) term city plan any on agency
BT Roads 11 no. s
CC Roads 30 no. cC RS.237.
No . of works taken up Road | 55Cr
during FY 2020-21(till s
May’2020) under
Comprehensive Road During year during
maintenance project: FY 2020-21(till
May’2020)
BT Roads 909.64 BT Rs 4.30
Lane kms Roads | Cr
cC Rs.7.79
CC Roads 20.17 kms. Roads | cr
During year during
FY 2020-2 1(till
May’2020) under
Comprehensive
Road maintenance
project
BT Rs.272.8
Road | 9 Cr
s
cC Rs. 8.06
Road | Cr
s
Regular Short Work Status: Mechanized Continuous - - - The operational
cleaning  of sweeping of 1850 km of activity cost for
roads with roads (Total road length in mechanized

Work Completed
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o

H

Responsibl

due to non —

No Implementati Action Deviation Expected | e
sourc | ° Action points on t@;o@ Implementation Status noms_o_mﬂo: *.33 .ﬂm_.mm.mma Date of . Departmentg Total cost in Rupees Remarks
e {short/mid/ Date as per timelines, if completi | /
long) term city plan any on agency
Expenditure incurred till
June 2020-187.51
Recarpeting of BT Road Work completed
including profile correction
with  WMM from Nissan
Showroom till Indian Qil 06.11.2019 i i 390
Petrol Bunk at Bio Diversity
Junction
Balance work of Work completed., Final bill to be paid
Construction of slab culvert
across the Kukatpally Nala at
RajkamalTransport / Khaitan
Factory Office, Fathenagar in 24.05.2020 i i 199
Kukatpally circle.
Expenditure incurred  till
June 2020-346.52
Widening of the existing Under Work completed., Final bill to be paid
Culvert on Kaithalapur road GHMC
at KPHB Phase-XV” | 06.05.2020 - om.ow.wow Other 199
Expenditure  incurred  till department
June 2020-108.03 s
TSSPDCL Completed - - Under Completed
Expenditure incurred till GHMC
June 2020-6.64 Other 6.64
department
s
vii) | Prepare plan Long 6-lane elevated corridor 27.04.2019 EOT granted | 22.07.202 GHMC & Department Activities:
for from Uppal to CPRI (Work up to 0 HMDA 62676 Government to ease the traffic load has
construction taken up by NH) 22.07.2020 developed an Outer Ring Road from the existing
of express i.e., for 15 outer ring road with 8 lanes of 158 KM with 19
ways/ by- months access points. To improve the connectivity
passes to between inner ring road and outer ring road 33
avoid radial roads development was taken up
congestion 5 radial roads with 83.35KM is already widened

connecting the North & west part of IRR with
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sourc

Action points

Implementati
on period
(short/mid/
long) term

Implementation Status

Action
Completion
Date as per
city plan

Deviation
from targeted
timelines, if
any

Expected
Date of
completi
on

Responsibl

e
Departmentq
/

agency

Total cost in Rupees

Remarks

greater Hyderabad area and 25 buses for
Warangal City. But, due to unforeseen
circumstances the tenders could not be finalized
and TSRTC has stopped the process of procuring
the Electric buses.

Synchronizing
traffic
movements /
introduce
intelligent
traffic
systems  for
lane driving.

Short

Under implementation

Already
installed and
to  continue
the activity

Traffic
police

Already established
no additional
requirement only
implementation

Department Activities:
At present Hyderabad Traffic Integrated
Management System signal system regulating
traffic in Hyderabad City. Soon Intelligent Traffig
Management System will replace HTRIMS
Hyderabad City-wide Integrated & Intelligent
Traffic Management System (ITMS) is aimed al
providing a universal view of traffic flows
modeling traffic flow optimization; best possible
traffic routing; optimizing traffic junction signals
and disseminating the traffic information
guidance, and awareness to the citizens and road
users. The objective of ITMS is to model a highly
complex, city-wide ITMS that can automate the
process of traffic management by predicting the
optimal traffic routes, traffic signal junctions
minimizing the traffic congestions and waiting
times, integrating with emergency services such as
ambulances, fire vehicles, etc., modeling externa
factors and city road network topology, ViA
movement clearances, GUI based and GIS
representation of complete system functions and
features. The ITMS should be driven through 3
unified or distributed based Decision Suppor
System (DSS).

X)

Installation of
remote
sensor based
PUC  system,
regular
calibration of

Long

All the PUC testing centres
are computerized. Tenders

have been finalised
identification of the ser
provider for online

integration of

for
vice
PUC
the

180 days

Transport

Nil

Department activities: 2 PUC centres of
Hyderabad already linked to remote server,
linking of remaining 244 centres are under
progress.

and

Completed the Software development
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S.
Mo

Action points

Implementati
on period
{shiort/mid/
long) term

Implementation Status

Action
Completion
Date as per
city plan

Deviation
from targeted
timelines, if
any

Expected
Date of
completi
on

Responsibl
e

Departmentg
/

agency

Total cost in Rupees

Remarks

Hyderabad and had introduced 132 CNG buses. It
was planned to procure 350 CNG buses for
Hyderabad city in the year 2011, but was limited
due to inadequate CNG supply.

Electric Buses: Corporation had introduced 40
Electric vehicles for the first time in the country
under GCC model. The vehicle is low floor AC bus
with a range of 300 kms per single charge and
IKWH/1KM. For a diesel bus of similar
architecture and considering the average kmpl of
2.32 kms/ltr. 4839 tonnes of CO,per annum can
be reduced (212 tonnes per annum per each EV
bus).

Optimizing fuel efficiency:

The fuel performance improved as well as
control air pollution is a continuous process in
TSRTC.

Department Activities:

Bio-Diesel with 10% (BIO) is being used in 35
depots and it is planned to extend to another 47
depots. TSRTC is operating 130 nos. of CNG
buses in Hyderabad.

The number or vehicles registered on LPG are 4
and Battery operated vehicles registered are nil
and Electric vehicles registered are nil from
01.04.2020 to 27.05.2020

xii)

Disincentivisin
g the growth
of Vehicles

Short

Government issued G.O
disincentivising the purchase
of second vehicle by way of
2% additional tax

Under
implementati
on and to
continue

Transport

il

Government issued G.O disincentivising the
purchase of second vehicle by way of 2%
additional tax
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long) term

Implementation Status

Action
Completion
Date as per
city plan

Deviation
from targeted
timelines, if
any

Expected
Date of
completi
on

Responsihl
e

Deparimentsg
/

agency

Total cost in Rupees

Remarks

present 59 Metro Rail Stations spanning
over 69 km of length are in operation. The
system is attracting good patronage (around
4 lakh pax) and traffic congestion on these
roads is decreased and there by pollution
levels are reduced.

E-Autos : To address the increasing traffic
congestion and pollution levels in the city,
strengthen public transportation system and
to provide easy access to different modes of
transport in Hyderabad city, Government of
Telangana state through HMRL embarked
upon the First and Last Mile Connectivity
through E-Autos and for this purpose an
operator is selected for the First and Last
Mile Connectivity for a Licence Period of 5
years. The E-Autos shall be owned, managed
and controlled by the operator wherein
initially a minimum of 100 E-Autos of 45 km
+ speed, LM5 category as per MVA 126 will
be deployed at 10 Metro Rail Stations.

The objective of the services is to provide
convenience to the passengers by way of
first and last mile connectivity with eco-
friendly feeder services at the Metro
Stations; to ensure dedicated safe & secure,
punctual and reliable first & Jast mile feeder
services to the Metro passengers; and short
loop services covering a few kilometers
which act as Hop-on-Hop off services
connecting Metro Stations with neighboring
areas. Each E-Auto will be fitted with GPS
with tracking and control center set up by
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sourc

No

Action points

Implementati
on period
(short/mid/
long) term

Implementation Status

Action

Completion
Date as per
city plan

Deviation
from targeted
timelines, if
any

Expected
Daie of
completi
on

Responsibl

e
Departmenty
/

agency

Total cost in Rupees

Remarks

passenger facilities and conveniences by
making use of digital technologies. QR-code
ticketing system in partnership with Paytm
to avoid long queues at Metro stations;
App-based carpool services in partnership
with RedBus and a few other startup firms
to provide quality feeder services; digital
down-loading of infotainment content by
passengers during Metro journey in
collaboration with Sugar Box etc., launched
by HMRL during the year have won the
appreciation of Metro commuters.

Metro Rail Phase-l initiatives for extending
the public transport facility

DPR for Metro Rail Phase-ll has been
submitted by HMRL to the Government,
which is currently under examination. The
Metro Phase-ll project consists of 2
corridors plus a small bridging of Corridors |
& i

BHEL to Lakdikapul with extension of
Corridor-1 from Mivapur to Mithri Nagar (26
km); and Bridging of Corridors | & Ul from
Nagole to LB Nagar (5 km);

Airport Express Metro Line from Raidurg to
Rajiv Gandhi International Airport (31 k).

As a part of cost effective transportation
solutions and  taking the PPP initiative
further, an Elevated BRTS {Bus Rapid Transit
System) is also being planned between
KPHB Metro station of Corridor-l and the
Financial District with future extension to
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S. Responsibl
No Implementati Action Deviation Expected | e
wocm_.n Action poinis Nﬂww_wmma\ Implementation Status MMMMMMMMH MM‘NM_HMMM%Q ﬁ_“unm_w_m_ua_Mﬁ \_umﬁm;_ﬁm:ﬁ Total cost in Rupees Remarks
long) term city plan any on agency
wherever where fountains are installed attached
feasible
iv) | Greening of Mid term GHMC& Department Activities:
open areas, HMDA Telanganku Haritha Haaram Programme in
gardens, GHMIC:
community » Planted 9.32 Lakhs saplings and shrubs in
places, Institutions Open Spaces, Lakes, Green
schools and Ways, Green Curtains and protecting them
housing and distributed 62.72 lakhs homestead
societies. plants during the year 2019-20 till Jan’20.
¥ Action plan is prepared for distribution and
plantation of (1) Crores saplings for the year
2020-21 under Telangana kuHaritha Haram
{TKHH) Programme and the quantity of
plant at different spaces is as below:
S. Component " Total
No. planis
1 Avenue Plantation 1,09,200
2 GHMC Open Spaces 1,44,300
3 Lakes 46,000
4 Govt. / Institutions 99,000
5 Planting in existing 1,10,900
parks
6 Newparks 90,600
development
7 Existing parks, | 3,00,000
median, flyovers,
green curtains
8 Shrub/ hedge | 6,00,000
plantation in near
parks/ median/
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sourc

No

Action points

Implementati
on period
(short/mid/
long) term

Implementation Status

Action
Completion
Date as per
city plan

Deviation
from targeted
timelines, if
any

Expected
Date of
completi
on

Responsibl
e
Departments

/

agency

Total cost in Rupees

Remarks

Y

-3

A7

A4

Haritha Haram Parks :

It is proposed to develop (47) Major parks as
Haritha Haram parks as part of the TKHH
Programme

The planting locations are Geo-Tagged in the
online website provided by the Forest
Department, Govt. of Telangana.
Consiruction of new parks:

63 Nos. of open spaces which were enclosed
with compound wall for development into
Colony Parks out of which [2] major parks
viz., Kishan Park and Mir Alam Tank Park
were developed in the year 2018-19.

109 Nos. open spaces were proposed for
development of parks in 2019-20.

Planning to develop the greenery in open
sites and also to develop more number of
green curtains and green ways

developing seasonal flower beds and
perennial flower plants in all important
locations such as rotaries and central
medians.

Development Gf Forest Blocks: Proposed to
develop (3) Forest blocks is under tender
process

Borampet, Ramaram&Suraram (Cluster) in
Medchal forest division in area of 455.54
Ares with accost of Rs.12.18 Cr

Nadergul | &Ii in Medchal forest division in
area of 42.90 Ares with accost of Rs.2.02 Cr
Borampet, Ramaram&Suraram (Cluster) in
Medchal forest division in area of 97.12 Ares
with accost of Rs.3.55 Cr
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5. Responsibl
No Implementati Action Deviation Expected | e
pourc | - Action points on nm:onm Implementation Status mo_unv_mﬂo: *.33 .S..mm.,.r.mn_ Date of . Departments Total cost in Rupees Remarks
e {short/mid/ Date as per timelines, it completi | /
long) term city plan any on agency
Bachupally Panchayath

ii) | Regular check Short Continues Regular - - GHMC - Department Activities:
and control of activity Regular checks and awareness have been
burning of conducting on burning of waste.
municipal No incidence of Waste Burning.
solid wastes.
Proper Mid Under Implementation Regular No deviation - GHMC & - Department Activities:
collection of activity Agriculture Collection of Horticulture in 406 parks and
horticulture converting in to Compost through Pit composting
waste (bio- and utilizing for gardening and transporting to the
mass) and its Centralized Treatment and Disposal Facility.
disposal 100% collection of Horticulture waste is target.
following All bio waste producing units like nurseries &
composting - parks are provided with compost units. Hence not
cum- burning the horticulture waste.
gardening
approach.

iv}) | Ensure ban on Long Under Implementation Regular No deviation - Agriculture - Department Activities:
burning of activity department Issuing of GO along with the monitoring and
agriculture implementation mechanism is under progress
waste and Agriculture department has requested for issue of
crop residues G.O. which was sent to department of forest and
and its Pollution control board for remarks.
implementati
on.

. o i} | identification Mid Under Implementation TSPCB and TSPCB: The inventory of the Brick kilns is
e o of brick kilns Revenue completed.
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S. Responsibl
No Implementati Action Deviation Expected | e
sourc | ° e . on period ) ) Completion from targeted | Date of Departmentq __ .
Action points . Implementation Status ) T . . Total cost in Rupees Remarks
e (short/mid/ Date as per timelines, if completi | /
long) term city plan any on agency
Further, TSPCB has been requested to initiate
necessary action in physical shifting of the
existing units to the above new locations.
v) | Banon Short Already under | Already - - TSPCB NIL Department activities: Being Complied
poliuting implementation and | under
industries continuing implementati
on and
continuing
i} | Enforcement Short Under Implementation Regular No deviation - GHMC & - Department activities: Regular inspections are
of activity TSPCB being carried out to enforce the C&D waste
.m Construction management. 31 instances of violations
m & Demolition observed and levied a total penalty of Rs.
£ Rules _ 2,51,000 from Apr’'20 to Jun’20
M ity | Control Short Under Implementation Regular No deviation - GHMC - Department activities: As per the conditions laid
b= measures for activity in Environmental Clearance issued by SEIAA
s fugitive {under category Transport condition No. Vi), the
.m emissions same are being followed and insisted while grant
= from material of Building Permission for the built up area
5 v handling, above 20,000 Sq.mts.
m m conveying and
:m. m screening Managed by the skilled labour and specialized
£ © operations equipments for housing project.
E= through water
HW sprinkling, GHMC adopted Wet processing technology for
= curtains, C&D waste recycling, the plant machineries are
,m barriers and being operating within vast shed enclosure to
S dust restrict  fugitive emission from recycling
m suppression activity.The  Concessionaire  has  installed
8 units. sprinklers at the unloading bay of Jeedimetla
m recycling facility to restrict the dispersion of dust.
- i) | Ensure Short Under Implementation Regular No deviation | - GHMC - The Concessionaire for C&D waste management
carriage of activity are carrying the waste in covered vehicles of 25
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5. Responsibl
No Implementati Action Deviation Expected | e
sourc | ° . . on period B ) Completion from targeted | Date of Departmentd ) i
Action points . Implementation Status L . .\ . Tozal cost in Rupees Remarks
e {short/mid/ Date as per timelines, if completi | /
long) term city plan any on agency

the state and
interact with
CPCB

iif) | Set—up and Short Under Implementation Completed No deviation | Complete | TSPCB & - compliant can be filed throgh TSPCB website and
publicize d GHMC TSAIR app.
helpline in Telangana state mobile App “TSAIR” in similar
Hyderabad lines to that of Sameer App of CPCB is for update
City for public about status of air quality.
complaints
against
reported non-
compliance.

iv) | Engage with Long Under Implementation 180 days | - - Bhagyanag Nif Department activities;
concerned from Continuous Continuo | ar Gas Ltd. LPG Penetrartion in the State of Telangana is
authorities for approval  of | Process us (BGL) 116%. 109 Lakh LPG connections which includes
continual action plan Process Deepam & PMUY connections to almost all BPL
basis for families. )
maximising
coverage of Oil Companies released 11364 LPG Connections
LPG/ PNG for B - in Hyderabad & 4770 LPG Connections in
domestic and 180 days State Level Sangareddy as on May, 2020,
commercial from Coordinato
cooking with approval  of r-Oil During the year 2020-21 (April & May) the
target of action plan Industry Green  Fuel consumption in Hyderabad
100% &Sangareddy is 35208 MTs (577 MTs/Day). The
coverage per day consumption got reduced in 2020-21

due to Covid-19 Lockdown.

v} | Monitoring of Short Under Implementation - - - TSPCB - TSPCE: The industrial DG sets are seldom
DG sets and operated due to continuous availability of power
action against and mostly are as a standby.
violations

vi) | Strengthening Short Under Implementation - - 31/12/20 | TSPCB Rs.7 crores The technical evaluation of the bids for the
of  Ambient (NCAP) procurement of the CAAQMS is completed and
Air Quality financial bid has opened in the month of
Management September’2020. Identification of the location
Additional for installation is under process expected date of
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FORMAT FOR SUBMISSION OF INFORMATION ON PROPOSED ACTION PLANS FOR

H i
G

Annexure-III

“RESTORATION OF POLLUTED WATER BODIES (LAKES AND PONDS)” IN COMPLIANCE TO
HON’BLE NGT ORDERS DATED 10.5.2019 & 25.02.2020 IN O.A. NO. 325/2015

S. Content
No
1 Name of the State/UT : | Telangana State
Contact Details . Name of the | Name of the | Contact Mobile No. E.mail
. State/UT Nodal Officer | Tel. No
(Department-wise) Department
HMWS&SB | Mr. D. 040- 9908639888 | sridhardammuhmwssb@gmail
Sridhar Babu | 23442881 .com
Dir (P-2)
1&CAD Sri MLA. 9701362416 | cemikbts@gmail.com
Hameed
Khan,CE,
Minor
lrrigation
HMDA Sri Krishna 9849909794 | ee-lp@hmda.gov.in
(L&P) Rao, EE
2 Information on water bodies Ownership of Identified StatuiOn‘-goirgg Restoration O_f Water
h Lakes & Ponds Water Bodies (Indicate Bodies with Financial Support from
such as . . NRCD/MoJdShvith own resources of the
. Total No. No. Of Water Bodies)
Type of A State/UT
Water 018\:!?&' Total No Total No, Of
odies Total No. of - >
Body Identified Private/ Water Bodies ofW{ater Water Bodies
Government L. . Bodies presently
Individual Selected for
. restored under
Restoration .
so far restoration
IL,“'“’S / 46,697 46,697 - 30,297 23,735 6562
onds
3 Whether water bodies are
geo-tagged/ provided with Yes, the Geotagging of 44,672 water bodies has been completed.
Unique Identification
Number (UIN)
4 Major causes of pollution in Improper disposal of Sewage (V)
identified water bodies . . .
© va Waste like Municipal Solid Waste (V)
(Improper disposal of Sewage
/ Industrial effluent / Waste Plastic waste (V)
ike Munici i aste / . ..
like Municipal Solid W, ¢ Construction & Demolition Waste ()
Hazardous waste / Plastic
waste / Construction &
Demolition Waste)
5 Other Problems Associated
with the Identified Water
Bodies
_ . Silting ()
(Silting/Weeding/Encroachme g(
nts/No Provision of inflow or
Poor Embankment (V)
outflow control measures/ :
Poor Embankment/Poor
Watershed Management in
Catchment/No Adequate
Buffer Zone / any other)
6 Water Quality Compﬁance : No. of Water Bodies complying to
Status of Identified lakeS, Type of id?:(.ii(;fed N()b(:lf‘\[}’:)ltcr Primary Drinking Water Water Qualit
. § y ¢ b . . ater Quaity
and pOI’ldS n the State/U T \Zn(l;cr water Monitoring Water Quality Qudhi);tf:lterm Criteria for
ocy bodies Stations Criteria for c tional Agriculture/
Bathing onventiona Fishing/Any
Treatment other criteria
43 (Class D)
Lakes/ Mace . 128 (Class E)
Ponds 235 235 13 (Class B) Nil (Class C) 51 (Dry)
{Annexure-A)




Proposed Water Body-wise
Action Plans for restoration
of prioritised water bodies
with timelines and
implementing agencies

(Pl attach water body-wise details as per Annexure-I)

Sanction No. of Ongoing Yet to
Departme | Total No. | Name of the ed programm / under be
nt of lakes programme | program cs complet
process
mes completed ed
1. Mission
Kakatiya 27625 21436 6189
(MK)
46531 M5 Repair,
(included Renovation
HMDA | Restoration 1484 1117 367
lakes- Programme
Minor 2947, (RRR) 16240
]n—igaﬁon GHMC- 3. Telangana 1182 1182 Nil
19 State
Dept. ) Community
Based Tank
Management
Programme
(TSCBTMP)
Total: | 30291 23735 (A) 6556 16240
) @ | W
Corporate
GHMC 166 social 6 (B) 0(B) 6 (B) 6 (B)
responsibilit
Y
Grand 46697 30297 23735 6562 16246
total: (A+B) (A+B) (A+B) | (A+B)

Any other relevant
information

Water bodies taken up under Mission Kakatiya for restoration i.e., de-siltation,
bund strengthening, feeder channels, sluice repairs, weir repair, irrigation

channels.




= | hp e

(PL Provide Following Details Water Body-Wise)

Location details of the Water Body (Address with GPS
location)

2 | Details of Area and Dimensions of the Water Body s As per the data provided by stake holder
3 Wa-ter Depth (in m) (During monsoon and non-monsoon departments, there are 46,697 lakes in the
period) State of Telangana, out of which 30,297
4 | Ownership of the water body Iakes are sanctioned for taking up
Allocated Unique Identification Number (UIN) restoration programmes under various
6 | Details on Habitat (Surrounding Areas/towns with schemes.
p.opulati.on and no. of industries in the surrounding area o 44672 lakes are geo-tagged, 1240 lakes
/industrial estates in the catchment of pond or lake)
- - - - geo-tagged and are at approval stage, 619
7 Details on inflow/outflow, evaporation, flooding frequency, lak tto b ¢ d
magnitude of flow into the water body aKes yet 10 be geo-tagged.
8 | Major Plant and Animal communities present in the water o The lake wise information pertaining to
bOd,Y — S— Si.No.1 to 11 is submitted to CPCB.
9 | Designated Use of Pond or Lake (Drinking/Irrigation/Aqua
Culture/Tourism/ Protected Bio-diversity
10 | Major Drains outfall into Water Body
11 | Physical condition of the water Body
12| Water Quality of Water Body Water Quality Data of 235 lakes /ponds monitored
(w.r.t pH, Temperature, Turbidity; BOD, COD, DO, by TSPCB is attached along with water quality
Salinity; Dissolved Gases; Dissolved or Suspended classification. (Class A-Nil, Class B-13, Class C-Nil,
Nutrients; Dissolved Organic Carbon; Conductivity, Heavy Class D-43, Class E-128, Dry -51)
Metals and Faecal Coliform)
13 | Proposed Action Plans with action-wise implementing agency, estimated cost and timelines for completion
14 | Status of Sewage Total sewage Existing Gap in Proposed | Proposed | lmplementing
Management in the inflow into Sewage sewage No. of Sewage Agency,
Catchment area the water Treatment | treatment | Treatment | Treatment | Estimated Cost
body Capacity | (in MLD) | Facilities | Capacity | and Time lines
(in MLD) (in MLD) (in MLD) | for completion
1800(*) 735 1065 62 Nos. 1065 HMWSSB/
Rs.5000cr (appx)
(*) : Pertains to Greater Hyderabad Municipal Corporation & within the Outer Ring Road
15 | Status of Industrial Total Existing Gap in Proposed Proposed | Implementing
Effluent Management Industrial Industrial Industrial No. of Treatment Agency,
in the Catchment area Effluent Effluent Effluent Treatment | Capacity Estimated
Inflow into | Treatment | Treatment Facilities | (in MLD) Cost and
the water Capacity (in MLD) Time lines for
body (in (both completion
MLD) captive and
CETPs)
(in MLD)
Total waste | Captive — Nil 1 0.48 MLD | TSIIC
water 593 MLD, Timeline-
generated CETP-6.3 Oct., 2020
from the MLD
industries —
603 MLD
16 | Waste Management Type of | Quantity of No. of Gap in Proposed | Implementin
in the Catchment waste Waste Treatment and | Treatment No. of g Agency,
area of water body Generation disposal and Facilities Estimated
in the Facilities and | Disposal of | and their Cost and
catchment Capacity Waste in the | (in TPD) Time lines
area in the catchment for
(TPD) catchment area completion
area (in TPD) {in TPD)
MSW 6,125 | Integrated Nil . -
SWM facility
with 6500
TPD capacity
HW - - - - -
BMW - - - - -
C&D 1000 TPD 1 No. 750 1 No GHMC




o
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Approx in TPD proposed | One year
GHMC area with
capacity
750 TPD
Plastic 500 TPD | Integrated - - -
which is SWM facility
part of with 6500
MSW TPD capacity

17

Additional
Measures

(PL. indicate action-
wise implementing
agency, estimated
cost and the
timelines for
completion)

I & D of Sewage/Industrial effluent from drains to the nearby treatment or upcoming

facilities; Restoration of natural drains: Silt control measures in natural drains
contributing to inflow; Inflow and outflow flood control provisions (with sluice gates
as well as constructed wetlands on u/s ): Strengthening of Earthen embankment
surrounding the pond or lake with stone revetment or pitching); In-situ measures (like
desilting, de-weeding, surface aeration, floating adoption of biological treatment
options); Buffer Zone and Development of Bio-diversity Park; Recreational Provision,
Training and Awareness Programme; Public Participation for Cleaning of
surroundings, any other actions




Annoxave - W
Department of Industries & Commerce
Government of Telangana
# 6-2-915, HMWSSB Premises, Rear block,
3rd Floor, Khairatabad, Hyderabad - 500 004, T.S.
Off: 040-23323150, Fax: 040-23373155,
Email: tsmdcitd@gmail.com; mdcltd@telangana.gov.in
www.lsmdgc.telangana.gov.in

TSMDC
TELANGANA STATE MINERAL
DEVELOPMENT CORPORATION LIMITED

(A State Govergm eftakin = The CIN of the Company Is U14220TG20148GC095923
An ISO 9001: z&%ﬁr\t%&f‘é\%&% Sand)/140/201 9/ -(/ Date: 22.10.2020

'I‘he Member Secretary,

Telangana State Pollution Control Board
Paryavarana Bhavan, A-3,

Industrial Estate, Sanathnag,dr
Hyderabad-500 018

Dear Sir,

Sub: EFS&T Dept- Hon'ble NGT, New Delhi - Original Application No.606 of 2018-
Compliance of SWM, C&D. PWM. BMWM Rules, 2016- Reg.

Ref: 1.Letter from DMG, vide letter No: 365/P/2014, dt.04.04.2019

- TSMDC/GM (Sand)/140/2019/56, dt.15.04.2019

TSMDC/CGM {Sand) 1/140/2019/620, dt.23.07.2019

- TSMDC/GM (Sand)/140/2019/ 1056, dt.29.10.2019

. TSMDC/GM (Sand}/140/2019/ 1497, d1.28.01.2020

. TSMDC/GM (Sand)/140/2019/ 1764, dt.11.03.2020

- TSMDC/GM (Sand)/140/2019/265, d1.28.05.2020

. Lr from DMQ, Telangana vide letter No: 365/P/2014-2, dt.12.10.2020
. Mail received from TSPCB on 20.10.2020

bR 4t Y

lDQC’\)O\C)'leSAJI\J

I invite perusal to the subject and reference cited, and inform that TSMDC
is only entity to excavate, store and sell the sand in the state of Telangana and 1

am herewith furnishing report on quarterly status from July-2020 to September-

2020.
Action taken from July-2020 to September-2020
éI_NjL B Question Answer T
1 Status of preparation  of District Survev | a) Prepared Scientific ‘:;tudy report on
Reports (DSR) impact of de-siltation (3 Areas)

b) Prepared District Survey Report
for (9 Districts) e

2 Report on Thematic areas “lllegal  Sand Statement cndoscd as Anmxuro
| Mining” as per the NGT order dt.12.09.2019_

Thanking you,
Yours faithfully
Sd/-
(Dr, G, MALSUR)
Vice Chairman & Managing Director
//tetlbo// | KW‘/
General Ma?xager (S&M}
TSMDC LTD
Copy to: Director of Mines & Geology, Telangana, Hyderabad



%
L.
s

—d

Annexure

Current status

I) De-siltation

De-siltation of
reservoirs,

1 Medigadda Barrage

2. Annaram Barrage

-_ﬁrﬁﬁ‘ﬁction from

! a}  Total Sand
| bearing area
' received ECs

by EC/CFE/CFQ
is vel ta be

receive

sand hcaring areas.

Desirable level of
compliance in terms
of statues

Gap between
current status
and desired
levels

Proposal of
attending the
gap with
timelines

Name and
designation of
designated officer
for ensuring
compliance to
provisions under

statute

Prepared
a} Scientific Study
report on impact of
de-siltation
conducted in 3 areas
where de-sillation is
taken up.

i. Medigdda Barrage
it. Annaram Barrage
ii. Mid- Maneru

Project

b} District Survey |

Report for

9 Districls where
sand 1s available for
extraction.
i. Jayashankar
Bhupalpally
Mulugu
Bhadradri
Kothugudem
Karimnagar
Peddapalli
Survapet
Rajanna
Sircilla
viil. Gadwal

ix. Mancherial
EC.CFE & CFO required
to nperate sand  bearing
areas .

vi.
vii,

ti

45

{3 sand reaches are
not feasible)

{1 sand reach is vet to
receive Joint
Inspection Report)

No gap

General Managl;r
{S&M)

The sand
bearing arcas
with
EC/CFE/CFO
only will be
operated

45 reaches
required EC, and
will be obtained

by Feb-2021




III} de-casting De-casting of patalands | No gap |
pattalands abut}ing tc% gvcr does not
require E as er
No. 05 suc;tainablc Sand I\'ﬁnii)ng
Management
Guidelines, e
IV) Compliance to other Complied No gap
issues
a} Issuing waybills with ! 3
security  stationary
& barcode. ,
. b} issuing way bills Complied No gap [
through online
portal (SSMMS) . ) R
¢) Daily quantities Complied ] No gap
keeping in the online to
enable the customers to
book sand. e o N
d} Daily reports about Complied No gap
sand extraction and :
dispatches . B ]
¢} In case of vehicle Complied No gap
breakdown the
validity of waybill
shall be extended in
the online
f) The validity of Complied No gap “W
transport permit can Sand App
be checked using
website and android
___application,
g) Geo-tagging of 1)Geo  tagging of
vehicles transporting vehicles carrying
sand bulk sand for sand
irrigation & Double
Bed room houses
completed
2} Lorries carryving
sand  booked hy
individual
customer are not | O4P 3 months
having GPS system | ¥
V) All sand extracting Complied Nogap | T
areas fixed ]
boundaries with !
geo-co-ordinates i L _
a} In some of the Installed 12 As and when
reaches way bridges weighbridges I reaches become
have to be setup. operational
weighbridge will
L L __|__be established ]
b} CC cameras have to Installed CC cameras As and when new
setup in some sand | in 20 sand reaches reaches start CC
reaches. other (3} are in cameras will be
progress. installed
accordingly ]

-

72

Ore 0
General Manager (S&M)
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GOVERNMENT OF TELANGANA
PUBLIC HEALTH & MUNICIPAL ENGINEERING DEPARTMENT
Email: eicphts@gmail.com Phone:23391208 ENC

Fax: 040-23393371 (ENCPH) 23316841 GEN

Lr No. 101/T2/AE4/GEN/PCB/2019 )i615 / Dated: 29-08-2019.

From \yo :

K.Suresh Kumar, The Principal Secretary to Govt.,
M.E., E.IL.LE, MA&UD Department,

Engineer-in-Chief, Telangana Secretariat,

Public Health, Hyderabad.

A.C. Guards,

Hyderabad.

Sir,

Sub:PH&MED- NGT Orders, Dated:27-11-2018 & 10-05-2019 in O.A.No.148 of

2016 filed by Sri Mahesh Chandra Saxena-Action Plan for utilizing treated
waste water-Reg.

Ref: 1) E-in-C (PH), Lr.No.101/T2/AE4/Gen/PCB/2016, Dt: 03-05-2010.
2) Govt. Memo No.1322/TP&E.2/2019, Dated: 23-08-2019, MA&UD Dept.

.

[ invite kind attention to the Govt. Memo 2nd cited, wherein it was requested to
furnish the action plan for utilization of treated waste water. _

As informed vide this office letter 1st cited, the DMA has entrusted the
preparation of draft policy for utilization of waste water to ASCI, Hyderabad.
Subsequently, DMA has submitted a copy of the draft policy document (prepared by
ASCI) to the Government. It was further, mentioned therein that the views and
suggestions of the stakeholders shall be considered before finalizing the policy and in
view of the ongoing preparatory work for the Municipal elections, the stakeholder
consultation was planned to be taken up after completion of elections. )

It was recommended in the draft policy document to constitute a steering
Committee (including Engineer-in-Chief (PH) as a member) at state level and Task
Force Committee at District Level.

The sewerage system in the twin cities is maintained by the HMWSSB. Regarding
the Urban areas (other than twin cities), STPs are taken up in 9 towns and the status

is as follows:

g R
A e wfe, =

S.No | ULB STP Technology Present Status Remarks
Capacity Used
in MLD
1 Karimnagar 38 MBBR Completed Under operation.
Vikarabad 13 MBBR Under operation.
3 Nalgonda 17.16 WSP "Nearing Completion | To be commissioned
2.55° MBBR To be taken up To be taken up
4 Miryalguda 11.5 WSP To be commissioned
' 5.45 WSP Nearing Completion | Under construction
S Nizamabad 31.5 MBBR To be commissioned
15 MBBR Nearing Completion | To be commissioned




6 Siddipet 7.25 MBBR Completed under trial run . -
| 11 SBR Under Progress under construction
7 Nagar 3.2 CAMUS- B
Kurnool SBT Under Progress under construction
2.3 CAMUS- under construction
SBT

Khammam 20 SBR Under Progress Work awarded

Suryapet 10 SBR Under Progress Work awarded

10 SBR Under Progress Work awarded

In the towns where STPs are already constructed, the ULBs are given directions

to utilize the treated waste water for Horticulture and Industrial use (wherever

industries are located in Municipal Limits).

In Ramagundam, RMC has taken up the issue with NTPC for utilization of

treated waste water for thermal projects.

Regarding the other towns (134 Nos), DPRs are being prepared under TMDP

project to talce up sewerage schemes with a tentative cost of Rs.13,200 Crores.

It is proposed to take up the schemes in a phase wise manner and to complete

works in_all towns in a period of 10 years depending on availability of funds. The

tentative Action Plan for 10 years for Taking up sewerage Schemes in Telangana ULBs

are as follows (Complete ULB wise details enclosed):

S.No. Phase No. of ULBs Cost Rs. In
Crores

1 I year 4 2021.11
2 Il year 6 1208.11
3 III year 9 1407.09
4 IV year 9 1217.77
S V year 12 1441.94
6 VI year 13 1293.55
7 VII year 17 1308.75
8 VIII year 17 1268.49
9 IX year 30 1390.07
10 X year 17 591.86
Total 134 13238.74

On 29-08-2019, the Director of Municipal Administration conducted a meeting

with the ASCI Representatives, and other Stakeholders for finalizing the draft policy

for reuse of treated waste water (prepared by ASCI) and submitting the same to the




Government. Accordingly the above tentative action plan is prepared on the part of
PHED for executing the Schemes.

As and when the schemes are completed, the schemes will be handed over to the
ULBs & the ULBs will be guided to utilize the treated waste water for horticulture,

industrial use and other non-potable purposes by -identifying potential users as per
the policy which may be approved by the Govt.

Yours faithfully
Sd/-
Engineer-in-Chief (PH)
,.2() y to the DMA for information and necessary action.
v%;y to the Member Secretary, TSPCB for information and necessary action.

/ Mttested//
Executi ngineér (PH)

S
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Tentative Action Plan for Taking up sewerage Schemes in Telangana ULBs

Population UGD est
ULB District (2011) amount |Year of
{(Rs Cr) taking up
1 |Khammam Khammam 284268 491.23}1st year
2 |Suryapet Suryapet 106805 233.56|1st year
3 |Nagarkurnool Nagarkurnoo} 26801 96.32{1st year
- 4 |Warangal Warangal 819406 1200.00|1st year
Sub total for 1st year 2021.11
5 {Ramagundam Peddapalli 244939 352.26{2nd year
6 |Mahbubnagar Mahbubnagar 217312 290.42|2nd year
7 {Adilabad Adilabad 117388 179.00{2nd year
8 lagtyal Jagtyal 103962 157.67|2nd year
9 |Sangareddy Sangareddy 95617 178.76|2nd year
10 |Nirmal Nirmal 88205 140.00|2nd year
Sub total for 2nd year 1298.11 ‘
11 |Mancherial Mancherial 87153 180.00|3rd year
12 iSircilla R.Sircilla 83186 159.11|3rd year
13 |Zaheerabad Sangareddy 82442 75.10|3rd year
14 |Kamareddy Kamareddy 80315 107.98|3rd year
15 |Palwancha Kothagudem 80144 116.2113rd year
16 {Kothagudem Kothagudem 78850 159.55|3rd year
17 |Bodhan Nizamabad 77573 261.0313rd year
18 |[Naspur Mancherial 76641 191.6|3rd year
19 |Meerpet Ranga Reddy 66982 156.51}3rd year
Sub total for 3rd year 1407.09
20 |lalpally Ranga Reddy 66960 165.00}{4th year
21 |Bellampally Mancherial 66792 91.54)4th year
22 |Korutla Jagtyal 656504 105.69}4th year
23 |Mandamarri Mancherial 66176 82.7914th year
24 |Tandur Vikarabad 65115 187.76|4th year
25 |Gadwal J.Gadwal 65024 113.73|4th year
26 {Badangpet Ranga Reddy 64549 174.09{4th year
27 |Kodad Suryapet 64234 142.82|4th year
28 |Nizampet Medchal 61738 154.354th year
Sub total for 4th year 1217.77
29 |Wanaparthy Wanaparthy 60949 218.46|5th year
30 |Bhupalapally J.Bhupalapally 59758 82.00|5th year
31 |Kagaznagar Komaram Bheem 55549 98.9915th year
32 |lillellaguda Ranga Reddy 54922 106.73|5th year
33 |Shadnagar Ranga Reddy 54431 171.26(5th year
34 |Bhongir Y.Bhuvanagiri 53339 185.05|5th yéar
35 |Jangaon Jangaon 52394 93.00{5th year
36 |Mahabubabad Mahabubabad 52112 92.67|5th year
37 |{Peerjadiguda Medchal 51543 108.07|5th year
38 |Metpalli Jagtyal 50802 56.33|5th year
39 |Bhainsa Nirmal 50138 73.74

Sth year




40 |Boduppal Medchal 48225 155.64|5th year
Sub total for Sth year 1441.94|
41 |lawaharnagar Medchal 48216 120.54}6th year
42  |Sadasivpet Sangareddy 47920 75.17|6th year
43 |Shamshabad Ranga Reddy 44651 111.63|6th year
44  Medak Medak 44255 165.00{6th year
45 {Armoor Nizamabad 43902 119.4916th year
46 |Turkayamijal Ranga Reddy 41858 104.65)6th year
47 |Narayanpet Mahbubnagar 41752 80.56{6th year
48 |Huzurabad Karimnagar 41256 68.09|6th year
49  {Peddapalli Peddapalli 41171 90.97|6th year
50 [Devarakonda Nalgonda 39414 54.54|6th year
51 [Medchal Medchal 39146 102.36|6th year
52 |Dundigal Medchal 37988 94.97{6th year
53 |[Gajwel Siddipet 37026 105.58|6th year
Sub total for 6th year 1293.55
54 1Ameenpur Sangareddy 36452 91.13{7th year
55 {Narsampet Warangal 36241 60.85|7th year
56 |Huzurnagar Suryapet 35850 86.31{7th year
57 |Bandlaguda Jagir |Ranga Reddy 35154 87.89|7th vear
58 |Yellandu Kothagudem 34892 86.93{7th year
59 IKyathanpally Mancherial 34711 86.78|7th year
60 |Bollaram Sangareddy 34667 86.67|7th year
61 [Vemulawada R.Sircilla 33706 44.63|7th year
62 [Badepally Mahbubnagar 32598 113.60{7th year
63 |Manuguru Kothagudem 32065 67.41{7th year
64 |{Sattupally Khammam 31857 67.91]7th year
65 |[Choutuppal Y.Bhuvanagiri 31202 78.01|7th year
66 |lbrahimpatnam Ranga Reddy 30993 89.94{7th year
67 |Parkal Warangal 30127 54.36|7th vear
68 [Madhira Khammam 30127 57.12|7th year
69 |Wyra Khammam 30097 75.24{7th year
70 |Nagaram Medchal 29586 73.97{7th vear
Sub total for 7th year 1308.75
71 |Nakrekal Nalgonda 29126 72.82|8th year
72 |Achampet Nagarkurnool 28425 91.78|8th year
73 Jlammikunta Karimnagar 28073 103.66|8th year
74 |Kalwakurthy Nagarkurnool 28060 80.27|8th year
75 lleeja J.Gadwal 27921 70.73|8th year
76 |Pedda Amberpet |Ranga Reddy 27813 142.11|8th year
77 |Dubbak Siddipet 27500 74.4918th year
78 [Narsingi JRanga Reddy 25209 63.02|8th year
75 |Tellapur Sangareddy 24174 60.44{8th year
80 {Thumkunta Medchal 24097 . 60.24|8th year
81 |Andole Jogipet Sangareddy 23951 55.45|8th year
82 {Chennur Mancherial 23579 58.95|8th year
83 iKollapur Nagarkurnool 23041 104.86|8th year




Gﬁatkesar

84 Medchal 22819 57.05{8th year
85 |[Kompally Medchal 22377 55.94|8th year
86 |{Makthal Mahbubnagar 22165 55.41|8th year
87 |Husnabad Siddipet 22082 61.27|8th year
Sub total for 8th year - 1268.49
88 {Pocharam Medchal 21946 54.87|9th year
89 |Luxettipet Mancherial 21629 54.07|9th year
S0 |Dhammaiguda Medchal 21567 53.92|9th year
91 |Kosgi Mahbubnagar 21318 53.3{9th year
92 {Thoopran Medak 21148 52.87{9th vear
93 |[Shankarpally Ranga Reddy 20789 51.9719th year
94 |Khanapur Nirmal 20566 51.42|9th year
95 |Amangal Ranga Reddy 20138 50.35|9th year
96 |[Sulthanabad Peddapalli 19772 49.4319th year
97 |Tellareddy Kamareddy 19750 45.3819th year
98 |Thukkuguda Ranga Reddy 19182 47.96{9th year
99 {|Thorrur Mahabubabad 19100 47.75|9th year
100 |Kothakota Wanaparthy 19042 47.61{9th year
101 {Narsapur Medak 18816 47.0419th year
102 [Tirumalagiri Suryapet 18474 46.198th year
103 [Narayankhed Sangareddy 18243 45.61[9th year .
104 {Pargi Vikarabad 18241 45.6|9th year
105 |Ramayampet Medak 17860 44.,65{9th year
106 [Maripeda Mahabubabad 17685 44.2119th year
107 |Haliya Nalgonda 17371 43.43{Sth year
108 |Alair Y.Bhuvanagiri 17120 42.8{9th year
109 |Pochampally . Y.Bhuvanagiri 17074 42.69{9th year
110 |Manikonda Ranga Reddy 16989 42.4719th year
111 |Cherial Siddipet 16544 41.36/9th year
112 |Choppadandy Karimnagar 16444 41.11]|9th year
113 |Manthani Peddapalli 15981 39.95|9th year
114 {Mothkur Y.Bhuvanagiri 15924 39.81{9th year
115 |Nandikonda Nalgonda 15887 39.72|9th year
116 [Dharmapuri lagtyal 15735 39.34|9th year
117 |Yadagirigutta Y.Bhuvanagiri 15677 39.19|9th year .
Sub total for 9th year 1390.07 '
118 |[Pebbair Wanaparthy 15602 39.01{10th year
119 |Adibhatla . Ranga Reddy 15453 38.63|10th year
120 |Raikal Jagtyal 15407 38.52{10th year
121 [Atmakur Wanaparthy 15039 37.6{10th year
122 |Chityal Nalgonda 14986 37.47{10th year
123 |Bheemgal Nizamabad 14860 37.15{10th year
124 |Neredcherla Suryapet 14826 37.07|10th year
125 |Dornakal Mahabubabad 14425 36.06[10th year
126 JKodangal Vikarabad 14294 35.74{10th year
127 [Bhoothpur Mahbubnagar 13938 34.85|10th year
128 |Wardhannapet Waranga! rural 13732 34.33]10th year
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129 |Gundlapochampally|Medchal 13691 34,23 10th year
130 |Waddepalle J.Gadwal 13270 33.18;10th year
131 |Alampur J.Gadwal 13232 33.08{10th year
132 |Chandur Nalgonda 12889 32.22|10th year
133 |Kothapalli Karimnagar 11058 27.65|10th year
134 |Amarchinta Wanaparthy 10029 25.07|10th year

Sub total for 10th vear 591.86

Grand Total 13238.74
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- 27 - Annexure — VI

DETAILS OF EXISTING STPs IN THE STATE

Total number of STPs existing in the State are 35 with the total treatment capacity of
917.55 MLD. Out of these, 24 STPs are existing in GHMC area with the treatment
capacity of 774.8 MLD. The Government has prepared master plan to treat the sewage
by proposing additional STPs of 1000 MLD capacity.

S.No. Location Installed
Capacity
(MLD)
1 Amberpet 339
2 Nagole 172
3 Nalla cheruvu 30
4 Attapur 51
Total: 592 MLD

Other STPs operated are as below:

S.No. Location Capacity in MLD

1. Khairatabad 20

KIMS Hospital 30

Pedda Cheruvu 10

Miralam Tank 10

Rangadhamuni Cheruvu

Noor Md. Kunta

2
3
4
5. | Durgam Cheruvu
6
7
8

Patel Cheruvu 2.5
9. | Saroornagar 2.5
10. | Langar House 1.2
11. | Safilguda 0.6
12. | Kukatpally 12.0
13. | Krishnakanth Park 0.5
14. | Jalagam Vengal Rao Park 5.0
15. | Miralam tank 5.0
16. | Attapur 23.0
17. | Khajaguda 7.5
18. | Nanakramguda 4.5
19. | Lingamaiah Kunta 30.0
20. | Gopannapally 4.5

Total: 182.8




STPs Commissioned and in operation in other than GHMC area:

S.No. Location Capacity in MLD
1. STP at Karimnagar 38
2. STP at Vikarabad 13
3. STP at Miryalguda 11.5
4. STP 1 at Nizamabad 31.5
5. STP 2 at Nizamabad 15
6. STP at Siddipet 7.25
Total: 116.25

STPs Commissioned but not in operation in other than GHMC area:

S.No. Location Capacity in MLD
7. STP on River Godavari at Ramagundam 4
8. STP Malkapur,on River Godavari at Ramagundam 14
9. STP at Bhadrachalam near River Godavari 2
10. | STP on River Godavari at Mancherial, Reddy Colony 4
11. | STP on River Godavari at Mancherial, Saikunta 2.5

Total:

26.5




